
BEFORE THE HON’BLE NATIONAL GREEN 

TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 596 OF 2025 

 

 

IN THE MATTER OF: 

 

National Media Centre Co-operative  

House Building Society Ltd. & Ors.   …Applicant(s) 

 

Versus 
 

State of Haryana & Ors.     ….Respondent(s) 

 

N.D.O.H.: 10.04.2026 

 

INDEX FOR VOLUME-V 

S.NO PARTICULARS PAGES 

  
7.  ANNEXURE-R3 

A copy of Consent to Establish (CTE) 

dated 17.08.2023. 

 

791 – 794  

8.  ANNEXURE-R4 (COLLY) 

Copies of Consent to Operate (CTO) 

dated 23.07.2024 and 28.06.2025. 

 

795 – 802  

9.  ANNEXURE-R5 (COLLY) 

Copies of the Common Application Form 

for TOR and Form 1 for approval of TOR. 

 

803 – 932  

10.  ANNEXURE-R6 (COLLY) 

Copies of the site plans approved for 

36.36 acres dated 29.08.2024 and 

08.01.2026 respectively.   

 

933 – 934  

11.  ANNEXURE-R7 (COLLY) 

Copies of Site Plan and Landscape Plan at 

pages 323 and 324 respectively of the 2nd 

EIA Report submitted for the purpose of 

obtaining EC for expansion (2023). 

 

 

 

935 – 936  

1115



12.  ANNEXURE-R8 (COLLY) 

Images of the petrol pumps near DLF 

Building 5, Cyber City and Guru 

Dronaharya Metro Station respectively.  

 

 

937 – 938  

 

 

FILED BY: 

 

 

 

 
 

[KARANJAWALA & CO.] 

ADVOCATES FOR RESPONDENT NO. 8 

FIRST FLOOR, 212, ROUSE AVENUE, 

DEEN DAYAL UPADHYAY MARG, 

NEW DELHI-110002 

EMAIL: service@karanjawala.in; 

 karanjawala@karanjawala.in 

Mobile No. 9971527766 

PLACE: NEW DELHI  

DATED: 30.03.2026 

  

1116

mailto:service@karanjawala.in
mailto:karanjawala@karanjawala.in
Urvashi
Stamp



HARYANA STATE POLLUTION CONTROL BOARD

Gurgaon North Vikas Sadan, 1st Floor, Near DC Court,
Gurgaon Ph.0124-2332775 Email:-

hspcbrogrn@gmail.com
 Website: www.hrocmms.nic.in  E-Mail  - hspcbho@gmail.com

      Telephone No.: 0172-2577870-73______________________

 To.
        M/s :  SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRE SITE (MALL OF

INDIA) IN BLOCK V DLF CITY PHASE II SECTOR 25

       BLOCK 5 DLF CITY PHASE 3 SEC 25A GURUGRAM

       GURGAON

       122002

Sub. : Grant of consent to Establish to M/s SHOPPING/ COMMERCIAL
BUILDING ON 32.36 ACRE SITE (MALL OF INDIA) IN BLOCK V DLF
CITY PHASE II SECTOR 25
               Please refer to your application no. 40433438 received on dated 2023-08-08 in
regional office Gurgaon North.
With reference to your above application for consent to establish,M/s SHOPPING/
COMMERCIAL BUILDING ON 32.36 ACRE SITE (MALL OF INDIA) IN BLOCK V DLF
CITY PHASE II SECTOR 25 is here by granted consent as per following specification/Terms
and conditions.

No. HSPCB/Consent/ :  329962323GUNOCTE40433438 Dated:17/08/2023

Consent Under  AIR/WATER

Period of consent  17/08/2023 - 08/04/2033

Industry Type  Building and Construction projects having waste water generation more
than 100 KLD in respective of their built-up area

Category  RED

Investment(In Lakh)  356300.0

Total Land Area (Sq.
meter)

 130956.1

Total Builtup Area (Sq.
meter)

 875074.0

Quantity of effluent

1. Trade  0.0 KL/Day

2. Domestic  1192.0 KL/Day

Number of outlets  1.0

Mode of discharge

1. Domestic  Recycling/Reuse

2. Trade  0

Permissible Domestic Effluent Parameters

1. BOD 10 mg/l
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Regional Officer, Gurgaon North

Haryana State Pollution Control Board. 

Terms and conditions 

2. COD 50 mg/l

3. TSS 20 mg/l

4. pH  5.5-9.0

5 .  Faecal  Col i form
(MPN/100 ml)

 Less than 100

6. Total Nitrogen 10 mg/l

7. Total Phosphorus (for
discharge into Ponds,
Lakes)

1 mg/l

Permissible Trade Effluent Parameters

1. NA  mg/l

Number of stacks  1

Height of stack

1. Stack attached to
D.G.Set  above roof
level

6 meter

Permissible Emission parameters

1. NA

Capacity of boiler

1. N.A.  Ton/hr

Type of Furnace

1. N.A.

Type of Fuel

1. Diesel 0.5 KL/day

1. The  industry  has  declared  that  the  quantity  of  effluent  shall be 1192 KL/Day i.e
0KL/Day for Trade Effluent,  0 KL/Day for Cooling,  1192 KL/Day for Domestic and
the same should not exceed .

2. The above 'Consent to Establish' is valid for 60 months from the date of its issue to be
extended for another one year at the discretion of the Board or till the time the unit
starts its trial production whichever is earlier.  The unit will have to set up the plant
and obtain consent during this period.

3. The officer/official of the Board shall have the right to access and inspection of the
industry in connection with the various processes and the treatment facilities being
provided simultaneously with the construction of building/machinery.  The effluent
should conform the effluent standards as applicable

4. That necessary arrangement shall be made by the industry for the control of Air
Pollution before commissioning the plant.  The emitted pollutants will meet the
emission and other standards as laid/will be prescribed by the Board from time to time.

5. The applicant will obtain consent under section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 and under section 21/22 of the Air (Prevention &
Control of Pollution) Act,1981 as amended to-date-even before starting trial
production
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6. The above  Consent to Establish is further subject to the conditions that the unit
complies with all the laws/rules/decisions and competent directions of the
Board/Government and its functionaries in all respects before commissioning of the
operation and during its actual working strictly.

7. No in-process or post-process objectionable emission or the effluent will be allowed, if
the scheme furnished by the unit turns out to be defective in any actual experience

8. The Electricity Department will give only temporary connection and permanent
connection to the unit will be given after verifying the consent granted by the Board,
both under Water Act and Air Act.

9. Unit will raise the stack height of DG Set/Boiler as per Board's norms.

10. Unit will maintain proper logbook of Water meter/sub meter before/after
commissioning.

11. That in the case of an industry or any other process the activity is located in an area
approved and that in case the activity is sited in an residential or institutional or
commercial or agricultural area, the necessary permission for siting such industry and
process in an residential or institutional or commercial or agricultural area or
controlled area under Town and Country Planning laws CLU or Municipal laws has to
be obtained from the competent Authority in law permitting this deviation and be
submitted  in original with the request for consent to operate.

12. That there is no discharge directly or indirectly from the unit or the process into any
interstate river or Yamuna River or River Ghaggar.

13. That the industry or the unit concerned is not sited within any prohibited distances
according to the Environmental Laws and Rules, Notification, Orders and Policies of
Central Pollution control Board and Haryana State Pollution Control Board.

14. That of the unit is discharging its sewage or trade effluent into the public sewer meant
to receive trade effluent from industries etc. then the permission of the Competent
Authority owing and operating such public sewer giving permission letter to his unit
shall be submitted at time of consent to operate.

15. That if at any time, there is adverse report from any adjoining neighbor or any other
aggrieved party or Municipal Committee or Zila Parishad or any other public body
against the unit's pollution; the Consent to Establish so granted shall be revoked.

16. That all the financial dues required under the rules and policies of the
Board have been deposited in full by the unit for this Consent to
Establish.

17. In case of change of name from previous  Consent to Establish granted, fresh  Consent
to Establish fee shall be levied.

18. Industry should adopt water conservation measures to ensure minimum consumption
of water in their Process.  Ground water based proposals of new industries should get
clearance from Central Ground Water Authority for scientific development of previous
resource.

19. That the unit will take all other clearances from concerned agencies, whenever
required.

20. That the unit will not change its process without the prior permission of the Board.

21. That the Consent to Establish so granted will be invalid, if the unit falls in Aravali
Area or non conforming area.

22. That the unit will comply with the Hazardous Waste Management Rules and will also
make the non-leachate pit for storage of Hazardous waste and will undertake not to
dispose off the same except for pit in their own premises or with the authorized
disposal authority.
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Regional Officer, Gurgaon North

Haryana State Pollution Control Board. 

23. That the unit will submit an undertaking that it will comply with all the specific and
general conditions as imposed in the above Consent to Establish within 30 days failing
which Consent to Establish will be revoked.

24. That unit will obtain EIA from MoEF, if required at any stage.

25. In case of unit does not comply with the above conditions within the stipulated period,
Consent to Establish will be revoked.

26. That unit will obtain consent to operate from the board before the start of product
activity.

 Specific Conditions

Other Conditions :

  1. Unit will take Consent to Operate before starting the occupation/ operation of the project. 2.
The unit will install the project only on the premises for which unit has applied for NOC. 3. The
unit will install adequate acoustic enclosures/ chambers on their D.G. sets with proper stack
height as per prescribed norms to meet the prescribed standards under EP Rules, 1986. 4. Unit
will comply the conditions mentioned in the letter dated 25-10-2019 of CPCB regarding
mechanism for Environmental management. 5. This CTE expansion SO GRANTED is subject
to the outcome of CAQM Decision w.r.t. letter No 16014/13/2021/MERD/C&D/SCN/ H,760-
14761 DATED 03-08-2023. 6.Unit will register on Dust control & management app and will
install anti smog gun and will submit the proof of the same. 7. Unit will run generator only on
approved fuel in compliance to the direction of CAQM.

KULDEEP 
SINGH

Digitally signed by KULDEEP 
SINGH 
Date: 2023.08.17 14:41:20 
+05'30'
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HARYANA STATE POLLUTION CONTROL
BOARD

Gurgaon North Vikas Sadan, 1st Floor, Near DC
Court, Gurgaon Ph.0124-2332775 Email:-

hspcbrogrn@gmail.com
 E-mail: hspcb@hry.nic.in

                                                                                    

 
 To.
                M/s :SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRE SITE (MALL OF
INDIA) IN BLOCK V DLF CITY PHASE II SECTOR 25
                BLOCK 5 DLF CITY PHASE 3 SEC 25A GURUGRAM

                                                                                    
Subject: Grant of consent to operate to M/s SHOPPING/ COMMERCIAL BUILDING ON
32.36 ACRE SITE (MALL OF INDIA) IN BLOCK V DLF CITY PHASE II SECTOR 25.
              Please refer to your application no. 71731010 received on dated 2024-06-30 in
regional office Gurgaon North.With reference to your above application for consent to
operate,M/s SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRE SITE (MALL OF
INDIA) IN BLOCK V DLF CITY PHASE II SECTOR 25 is here by granted consent as per
following specification/Terms and conditions.

                                                                                    

No. HSPCB/Consent/ : 329962324GUNOCTO71731010 Dated:23/07/2024

Consent Under  BOTH

Period of consent  01/10/2024 - 30/09/2029

Industry Type  Building and Construction projects having waste water generation more
than 100 KLD in respective of their built-up area

Category  RED

Investment(In Lakh)  148754.0

Total Land Area(Sq.
meter)

 130956.1

Total Builtup Area(Sq.
meter)

 875074.0

Quantity of effluent

1.	Trade  0.0 KL/Day

2.	Domestic  500.0 KL/Day

Number of outlets  1.0

Mode of discharge

1.	Domestic  Recycling/Reuse

2.	Trade

Domestic Effluent Parameters

1. BOD 10 mg/l

2. COD 50 mg/l

3. TSS 20 mg/l

4. pH  5.5-9.0

5. Total Nitrogen 10 mg/l

6 .  F e c a l  c o l i f o r m
( M P N / 1 0 0 M L )

 Less than 100
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Regional Officer,  Gurgaon North

Haryana State Pollution Control Board.

Terms and conditions 
                                                                                    

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.
2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.
3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent. 
4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application. 
5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.
6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.  

7. Total Phosphorus 1 mg/l

Trade Effluent Parameters

1. NA

Number of stacks  1

Height of stack

1. Stack to DG sets
2250 KVA x 8

6 METER

Emission parameters

1. NA

Product Details

1. NA  Metric Tonnes/day

Capacity of boiler

1. NA  Ton/hr

Type of Furnace

1. NA

Type of Fuel

1. Diesel 2.4 KL/day

Raw Material Details

NA  Metric Tonnes/Day
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7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.  
8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time. 
9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.  
10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc. 
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.  
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.  
13. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.  
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.  
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit. 
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.  
17. Industry should adopt water conservation measures to ensure minimum consumption of
water in their process. Ground water based proposals of new industries should get clearance
from Central Ground Water Authority (CGWA)/ Haryana Water Resources (Conservation,
Regulation and Management) Authority (HWRA) for scientific development of precious
resource.
18. The industrial/non industrial sector projects shall develop green belt (as applicable) in its
premises including periphery, entry and exit, as per notifications/conditions of EC/directions of
MOEF/CPCB/SPCB/NGT/ any court of law. In case of stone crushers, hot mix plants, mineral
grinding units, screening plants and brick kilns etc., the unit shall develop adequate green belt
and erect barrier/barricade/boundary wall as applicable, as per notifications/directions of
MOEF/CPCB/SPCB/NGT/ any court of law. 
19. The unit shall develop paved or hard surfaced approach road to the site of unit (including
the storage site, if it is at different place) from the nearest public road for transportation of raw
material/final product. 

Specific Conditions :
                                                                                    

 1. Unit will run and maintain it’s STP/ETP/APCM regularly and properly, will provide
separate energy meter on their STP/ETP/APCM and maintain the Log Book for energy
consumption of STP/ETP/APCM and chemicals used daily for the STP/ETP. 2. That the unit
shall keep all the parameters within the prescribed limits and shall comply with all the Norms
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and Rules as prescribed in the Act 3.That the unit will adopt cleaner technology thereby
reducing pollution load. 4. That the unit will provide inter locking arrangement of DG set with
STP/ETP/APCM and shall have separate D.G. set to ensure regular and effective running of
pollution control devices. 5. That the unit will not discharge any untreated effluent inside and
outside its premises. 6.Unit will provide separate flow meter at Inlet/ Outlet of STP/ETP for
which separate log book will be maintained if required. 7. That the unit will not add any air
polluting process/ machinery and also not to add any process which increases the water
pollution load. 8. That the unit will comply with all the provisions of Hazardous Waste Rules
and submit return under HWM Rules on yearly basis. 9. That the CTO so granted shall become
invalid in case of violation of any of the above / any law of the land. 10. Unit will apply for
consent to operate for further period 90 days before expiry of this consent otherwise penalty
will be imposed as per policy. 11. Unit will submit compliance report of general & specific
conditions mentioned in CTO alongwith fresh analysis report within 03 months. 12. Unit will
install Emission control measures on DG set of capacity more than 500 KVA having minimum
specified PM capturing efficiency of atleast 70% approved by CPCB recognized labs or shift to
gas based generator in compliance of HSPCB office order no. 4230-44 dated 25.06.2020. 13.
Unit will deposit any balance CTE/CTO fee, if found at any stage and time. 14. Unit will
comply with direction of CAQM w.r.t DG set

 

Regional Officer, Gurgaon North

Haryana State Pollution Control Board.

NIRMAL 
KUMAR

Digitally signed by NIRMAL 
KUMAR 
Date: 2024.07.23 16:51:09 
+05'30'
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HARYANA STATE POLLUTION CONTROL
BOARD

Gurgaon North Vikas Sadan, 1st Floor, Near DC
Court, Gurgaon Ph.0124-2332775 Email:-

hspcbrogrn@gmail.com
 E-mail: hspcb@hry.nic.in

                                                                                    

 
 To.
                M/s :SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRE SITE (DOWN
TOWN GURGAON DT BLOCK 4) IN BLOCK V DLF CITY PHASE III SECTOR 25
GURUGRAM
                BLOCK 5 DLF CITY PHASE 3 SEC 25A GURUGRAM

                                                                                    
Subject: Grant of consent to operate to M/s SHOPPING/ COMMERCIAL BUILDING ON
32.36 ACRE SITE (DOWN TOWN GURGAON DT BLOCK 4) IN BLOCK V DLF CITY
PHASE III SECTOR 25 GURUGRAM.
              Please refer to your application no. 100060594 received on dated 2025-05-29 in
regional office Gurgaon North.With reference to your above application for consent to
operate,M/s SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRE SITE (DOWN
TOWN GURGAON DT BLOCK 4) IN BLOCK V DLF CITY PHASE III SECTOR 25
GURUGRAM is here by granted consent as per following specification/Terms and conditions.

                                                                                    

No. HSPCB/Consent/ : 329962325GUNOCTO100060594 Dated:28/06/2025

Consent Under  BOTH

Period of consent  28/06/2025 - 30/09/2026

Industry Type  Building and Construction projects having waste water generation more
than 100 KLD in respective of their built-up area

Category  RED

Investment(In Lakh)  1407.05

Total Land Area(Sq.
meter)

 130956.1

Total Builtup Area(Sq.
meter)

 291234.34

Quantity of effluent

1.	Trade  0.0 KL/Day

2.	Domestic  135.0 KL/Day

Number of outlets  1.0

Mode of discharge

1.	Domestic  Recycling/Reuse

2.	Trade

Domestic Effluent Parameters

1. BOD 10 mg/l

2. COD 50 mg/l

3. TSS 20 mg/l

4. pH  5.5-9.0
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Regional Officer,  Gurgaon North

Haryana State Pollution Control Board.

Terms and conditions 
                                                                                    

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.
2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.
3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent. 
4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application. 
5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.

5. Total Nitrogen 10 mg/l

6. Total Phosphorus 1 mg/l

7 .  F e c a l  c o l i f o r m
( M P N / 1 0 0 M L )

 Less than 100

Trade Effluent Parameters

1. NA

Number of stacks  1

Height of stack

1. Stack to DG sets
2250 KVA x 5

6 METER

Emission parameters

1. NA

Product Details

1. NA  Metric Tonnes/day

Capacity of boiler

1. NA  Ton/hr

Type of Furnace

1. NA

Type of Fuel

1. Diesel 1.75 KL/day

Raw Material Details

NA  Metric Tonnes/Day
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6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.  
7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.  
8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time. 
9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.  
10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc. 
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.  
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.  
13. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.  
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.  
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit. 
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.  
17. Industry should adopt water conservation measures to ensure minimum consumption of
water in their process. Ground water based proposals of new industries should get clearance
from Central Ground Water Authority (CGWA)/ Haryana Water Resources (Conservation,
Regulation and Management) Authority (HWRA) for scientific development of precious
resource.
18. The industrial/non industrial sector projects shall develop green belt (as applicable) in its
premises including periphery, entry and exit, as per notifications/conditions of EC/directions of
MOEF/CPCB/SPCB/NGT/ any court of law. In case of stone crushers, hot mix plants, mineral
grinding units, screening plants and brick kilns etc., the unit shall develop adequate green belt
and erect barrier/barricade/boundary wall as applicable, as per notifications/directions of
MOEF/CPCB/SPCB/NGT/ any court of law. 
19. The unit shall develop paved or hard surfaced approach road to the site of unit (including
the storage site, if it is at different place) from the nearest public road for transportation of raw
material/final product. 

Specific Conditions :
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 1. Where ever it come to the notice of the Board at any stage that any unit, that unit has done
any construction work after expiry of validity of CTE and EC , legal action under the relevant
provisions of Water Act, 1974 and/or Air Act, 1981 will be taken against such units in that case
for such violation and this CTO is prejudice to the action to be taken in respect of any violation
found at any stage and time and this CTO also do not grant any relief to the unit in matter of
applicable actions / penal proceedings under water act , Air act ,EP act including forfeiture of
performance security. 2. Unit will run and maintain it’s STP/ETP/APCM regularly and
properly, will provide separate energy meter on their STP/ETP/APCM and maintain the Log
Book for energy consumption of STP/ETP/APCM and chemicals used daily for the STP/ETP.
3. That the unit shall keep all the parameters within the prescribed limits and shall comply with
all the Norms and Rules as prescribed in the Act. 4.That the unit will adopt cleaner technology
thereby reducing pollution load. 5. That the unit will provide inter locking arrangement of DG
set with STP/ETP/APCM and shall have separate D.G. set to ensure regular and effective
running of pollution control devices. 6. That the unit will not discharge any untreated effluent
inside and outside its premises. 7. Unit will provide separate flow meter at Inlet/ Outlet of
STP/ETP for which separate log book will be maintained if required. 8. That the unit will not
add any air polluting process/ machinery and also not to add any process which increases the
water pollution load. 9. That the unit will comply with all the provisions of Hazardous Waste
Rules and submit return under HWM Rules on yearly basis. 10. That the CTO so granted shall
become invalid in case of violation of any of the above / any law of the land. 11. Unit will
apply for consent to operate for further period 90 days before expiry of this consent otherwise
penalty will be imposed as per policy. 12. The inspection of the unit will be carried out by the
authorized officer within a period of 3 months of grant of CTO for collection of samples and in
case of failing of the same this CTO stands revoked automatically besides further necessary
action will as applicable as per policy of the Board. 13. The unit will apply for authorization
under HWM rules, 2016. 14. Unit will deposit any balance CTE/CTO fee, if found at any stage
and time. 15. Non- compliance of any conditions of CTO, if found at any stage and time, this
CTO deemed revoked/cancelled automatically. 16. Unit will comply with direction of CAQM
w.r.t DG set. 

 

Regional Officer, Gurgaon North

Haryana State Pollution Control Board.

AKANSHA TANWAR
Digitally signed by AKANSHA 
TANWAR 
Date: 2025.06.28 17:05:23 +05'30'
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FORM 1 
 
(I) Basic Information 
 

S. 
No. 

Item Details 

1. Name of the project/s Approval of terms of Reference for Expansion of 
Environmental Clearance for Shopping/Commercial 
Building on 32.36 acres (DLF Downtown formally 
known as Mall of India) at Sector 25A, Gurugram, 
Haryana 

2. S. No. in the Schedule S. No. 8 (b): Building and Construction Project 

3. Proposed capacity/ area/ length/ tonnage to be handled/ command area/ lease area/ number of 
wells to be drilled: 
Type of project Shopping/ Commercial Building 
Plot area 13,0956.066 m2 (32.36 acres) 
Built-up area 875074 m2 
Number of floors Max: 5B+GF+15 
Area utilization Floors: Office & Retail (including Hotel & Multiplex) 

Basements: Parking & services 
Project Cost Rs. 3498 crore 

 

4. New/ Expansion/ Modernization Expansion 

5. Existing capacity/ area etc. Existing built-up area: 247974.66 m2 

6. Category of project i.e. ‘A’ or ‘B’ Category ‘B’ 

7. Does it attract the general condition? If yes, 
please specify. 

No 

8 Does it attract the specific condition? If yes, 
please specify. 

No 

9. Location DLF City Phase-III, Sector-25A, Gurugram, Haryana 

 Plot/ survey/ khasra no. NA 

 Village Nathupur, DLF City Phase-III, Sector-25A, Gurugram 

 Tehsil Gurugram 

 District Gurugram 

 State Haryana 

10. Nearest railway station/ airport along with 
distance in kms 

Rapid Metro Moulsari Avenue Stn Adjacent, South 
Airport: IGI Airport, Delhi at 5.9 km North 

11. Nearest town, city, district headquarters 
along with distance in kms 

The project is located within the Gurugram city limit. 

12. Village panchayats, zilla parisad, municipal 
corporation, local body (complete postal 
addresses with telephone nos. to be given)  

Municipal Corporation Gurugram (MCG) 

13. Name of the applicant M/s DLF Limited  

14. Registered address Gateway Tower (2nd Floor), DLF City Phase-III, 
Gurgaon- 122002, Haryana 

15. Address for correspondence: Gateway Tower (2nd Floor), DLF City Phase-III, 
Gurgaon- 122002, Haryana 

 Name Ms. Neelu Goel 

 Designation (Owner/ partner/ CEO) Authorized Signatory 

 Address Gateway Tower (2nd Floor), DLF City Phase-III, 
Gurgaon- 122002, Haryana 
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S. 
No. 

Item Details 

 Pin Code 122002 

 E-mail goel-neelu@dlf.in 

 Telephone no. 9953709678 

 Fax no.  

 Address for correspondence (2):  

16. Details of alternative sites examined, if 
any. Location of these sites should be 
shown on a topo sheet. 

Not Applicable 

17. Interlinked projects No 

18. 
 

Whether separate application of interlinked 
project has been submitted? 

Not Applicable 

19. If yes, date of submission Not Applicable 

20. If no, reason Not Applicable 

21. Whether the proposal involves approval/ 
clearance under: if yes, details of the same 
and their status to be given. 

 

 (a) The Forest (Conservation) Act, 1980? No 

 (b) The Wildlife (Protection) Act, 1972? No 

 (c) The C.R.Z. Notification, 1991? No 

22. Whether there is any government order/ 
policy relevant/ relating to the site? 

No 

23. Forest land involved (hectares) Nil 

24. Whether there is any litigation pending 
against the project and/ or land in which 
the project is propose to be set up? 

No 

 (a) Name of the Court Not Applicable 

 (b) Case No. Not Applicable 

 (c) Orders/directions of the court, if any and 
its relevance with the proposed project. 

Not Applicable 

 
 
(II) Activity 
 
1. Construction, operation or decommissioning of the Project involving actions, which will cause 
physical changes in the locality (topography, land use, changes in water bodies, etc.) 
 

S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities 
/rates, wherever possible) with source of 

information data 
1.1 Permanent or temporary change in   

landuse, land cover or topography 
including increase in intensity of land 
use (with respect to local landuse 
plan) 

No The proposed expansion of the project is 
construction of a Commercial Building on vacant 
land. The site is ear-marked for commercial 
development as per Gurgaon-Manesar Master Plan 
2031 and local development plan; hence no change 
in land-use is envisaged.  

1.2 Clearance of existing land, 
vegetation and buildings? 

No The land was a vacant plot with no existing building 
and vegetation. 
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S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities 
/rates, wherever possible) with source of 

information data 
1.3 Creation of new land uses? No The project site is earmarked for commercial 

development as per the local development plan and 
will be developed as per the local building by-laws. 
Hence, no new land use will be created. 

1.4 Pre-construction investigations e.g. 
bore houses, soil testing? 

Yes Soil testing has been conducted during detailed 
engineering study. 

1.5 Construction works? Yes All construction activities will be confined within the 
project premises; there will be no physical changes 
outside the project boundary. 

1.6 Demolition works? No No demolition work is required. 

1.7 Temporary sites used for 
construction works or housing of 
construction workers? 

No The construction activities including storing of raw 
materials is confined within the project site only.  No 
temporary labour camp has been constructed at site. 
Construction workers are transported from labour 
camp of the contractor located at a distance.  

1.8 Above ground buildings, structures 
or earthworks including linear 
structures, cut and fill or excavations 

Yes Excavation had been carried out for foundation and 
basements only. Part of excavated soil will be used in 
backfilling and development of building premises. 

1.9 Underground works including mining 
or tunneling? 

No No underground works including mining/ tunneling is 
required except excavation of earth for the 
construction of basements and foundation. 

1.10 Reclamation works? No No reclamation work required.  

1.11 Dredging? No No dredging required. 

1.12 Offshore structures? No No offshore structures required. 

1.13 Production and manufacturing 
processes? 

No Since, it is a construction of commercial building, no 
production / manufacturing process is involved. 

1.14 Facilities for storage of goods or 
materials? 

Yes Construction materials has been stored at the nearby 
batching plant site. Cement is being stored in 
covered space. Sand will be stacked under tarpaulin 
cover. 

1.15 Facilities for treatment or disposal of 
solid waste or liquid effluents? 

Yes Solid Waste: 
During operation phase, the solid waste generated 
from project (for staff working in various offices) will 
be 14.23 TPD which will be domestic in nature. Solid 
wastes generated will be segregated into 
biodegradable and non-biodegradable components 
and collected in separate bins. The biodegradable 
wastes will be composted in an on-site composting 
unit and the manure will be used for landscaping. 
The non-biodegradable/ recyclable wastes will be 
disposed at MCG designated site through 
authorized vendors. 
 
Liquid Effluent:  
In operation phase, the sewage (2364 kld) will be 
treated up to tertiary level in an on-site STP of 3500 
(2000 kld existing STP+1500 kld proposed) capacity 
and the entire (100%) treated sewage will be used for 
cooling, toilet flushing and horticulture. Therefore, 
during normal operations, there will be zero 
discharge, as the entire treated sewage will be 
recycled. 
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S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities 
/rates, wherever possible) with source of 

information data 
1.16 Facilities for long term housing of 

operational workers? 
No There will be no facilities for long-term housing of 

operational workers. 

1.17 New road, rail or sea traffic during 
construction or operation? 

No In construction stage some vehicles are being 
operated at the site for construction work and 
transport of construction materials.  
 
During operation traffic will increase to some extent 
for office staff. But there will be no rail or sea traffic. 

1.18 New road, rail, air water born or 
other transport infrastructure 
including new or altered routes and 
stations, ports, airports etc.? 

No The project has access from the west side through 
service/ slip road parallel to NH-8. The project site is 
well connected to network of roads leading to various 
parts of NCR. So no new road will be laid during 
construction or operation of the project except for 
internal roads & pavements. 

1.19 Closure or diversion of existing 
transport routes or infrastructure 
leading to changes in traffic 
movements? 

No There will be no closure or diversion of existing 
transport routes or infrastructure leading to changes 
in traffic movements. 

1.20 New or diverted transmission lines or 
pipelines? 

No There will be no shifting of electrical transmission 
lines.  

1.21 Impoundment, damming, culverting, 
realignment or other changes to the 
hydrology of watercourses or aquifers? 

No No impoundment, damming, culverting, realignment 
or other changes to the hydrology of surface water-
courses is proposed.  

1.22 Stream crossings? No There will be no stream crossing. 

1.23 Abstraction or transfers of water form 
ground or surface waters? 

No In operation stage, total water requirement will be 
3881 kld, out of which 1361 kld (35.1 %) will be fresh 
water met from the Municipal/ GMDA Supply, and the 
balance 2520 kld (64.9%) will be met from treated 
water 2128 KLD recycle of treated water from the on-
site STP and 392 KLD additional treated water from 
nearby STP. No groundwater will be used. 

1.24 Changes in water bodies or the land 
surface affecting drainage or run-off? 

No Surface drainage will not be affected.  

1.25 Transport of personnel or materials 
for construction, operation or 
decommissioning? 

Yes Transport of personnel/ material during construction   
and operation phase are envisaged. Adequate 
parking space (10416 ECS) will be provided for 
operational phase.  

1.26 Long-term dismantling or 
decommissioning or restoration 
works? 

No There will be no long-term dismantling or 
decommissioning or restoration works. 

1.27 Ongoing activity during 
decommissioning which could have 
an impact on the environment? 

No There will be no decommissioning. 

1.28 Influx of people to an area in either 
temporarily or permanently? 

No Construction workers are being transported from 
labour camp of the contractor located at a distance. 
The proposed expansion project is a commercial 
building. Thus, no influx of residential people is 
envisaged. 

1.29 Introduction of alien species? No There will be no introduction of alien species. 

1.30 Loss of native species or genetic 
diversity? 

No There will be no loss of native species or genetic 
diversity. 
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S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities 
/rates, wherever possible) with source of 

information data 
1.31 Any other actions? No Not anticipated. 

 
2. Use of Natural resources for construction or operation of the project (such as land, water, 
materials or energy, especially any resources, which are non-renewable or in short supply): 
 

S. 
No. 

Information/ Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 

2.1 Land especially undeveloped or 
agricultural land (ha) 

No Project site was vacant land, earmarked for 
commercial development by the local development 
authority.  

2.2 Water (expected source & competing 
users) unit: kld 

Yes In operation stage, total water requirement will be 
3881 kld, out of which 1361 kld (35.1 %) will be fresh 
water met from the Municipal/ GMDA Supply, and the 
balance 2520 kld (64.9%) will be met from treated 
water 2128 KLD recycle of treated water from the on-
site STP and 392 KLD additional treated water from 
nearby STP. No groundwater will be used. 

2.3 Minerals (MT) No Since it is a building project, there will be no direct 
use of minerals. 

2.4 Construction material-stone, 
aggregates, sand/ soil (expected 
source-MT) 
 

Yes Construction materials required: 
S. No. Material & Unit Tentative Qty 

1. Steel & TMT (MT) 68,273 
2. Cement (MT) 1,58,468 
3. Stone Aggregate (m3) 3,91,799 
4. Sand (m3) 2,38,022 
5. AAC Blocks (number) 12,32,000 
6. Glass (m2) 1,58,567 
7. GI sheet (m2) 23,785 

 
Source: Steel and cement are being procured by the 
contractor from authorized vendors. Sand & 
aggregate will be procured by the contractor from 
local material suppliers. 

2.5 Forests and timber (source - MT) No No wood will be used. 

2.6 Energy including electricity and fuels 
(source, competing users) Unit: fuel 
(MT), energy (MW) 

Yes Power requirement is 60,900 kVA that will be met 
from Grid supply of Dakshin Haryana Bijli Vitaran 
Nigam (DHBVN). DG sets of total capacity 67,500 
kVA (6 X 2250 + 18 X 3000 kva) will be provided as 
backup power supply during power failure. Ultra low 
sulphur diesel (ULSD) will be used as fuel for DG 
sets. 

2.7 Any other natural resources (use 
appropriate standard units) 

No None 

 
3. Use, storage, transport, handling or production of substances or materials, which could be 
harmful to human health or the environment or raise concerns about actual or perceived risks to 
human health. 
 

S. 
No. 

Information/ Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 
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S. 
No. 

Information/ Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 
3.1 Use of substances or materials 

which are hazardous (as per MSIHC 
rules) to human health or the 
environment (flora, fauna, and water 
supplies) 

No The proposed expansion project is a commercial 
building and hence, no storage of hazardous 
chemicals (as per MSIHC rules) will be done, except 
HSD required to run backup DG sets, for which the 
quantity stored will be below the threshold limit 
specified in the MSIHC rules. Necessary permission 
will be obtained from the Explosives Dept. 

3.2 Changes in occurrence of disease or 
affect disease vectors (e.g. insect or 
water borne diseases) 

No Suitable drainage and waste management measures 
will be adopted in both construction and operational 
phase, which will restrict stagnation of water or 
accumulation of waste. This will effectively restrict the 
reproduction and growth of disease vectors.  

3.3 Affect the welfare of people e.g. by 
changing living conditions? 

No Since it a building project, no use, storage, transport, 
handling or production of any harmful materials is 
envisaged from the proposed project. Thus, no major 
adverse impacts on the human health/ environment 
are envisaged.  
Rather, the project will provide employment to people 
in the construction and operation phase. Thus, the 
project will have beneficial impacts.  

3.4 Vulnerable groups of people who 
could be affected by the project e.g. 
hospital patients, children, the elderly 
etc., 

No Since it a building project, there will be people inside, 
and there will be no significant pollution. Therefore, 
there will be no effect on vulnerable people around 
e.g. patients, children, elderly etc., 

3.5 Any other causes No Not anticipated. 
 
4. Production of solid wastes during construction or operation or decommissioning (MT/ month) 
  

S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities 
/rates, wherever possible) with source of 

information data 

4.1 Spoil, overburden or mine wastes Yes Excavation had been carried out for foundation and 
construction of basements. Part of the excavated soil 
is being used in backfilling and development of 
building premises and the excess earth is being 
disposed by the contractor to the site designated by 
local authority as per C&D Waste Rules, 2016. 

4.2 Municipal waste (domestic and or 
commercial wastes) 

Yes Solid wastes to be generated in project will be of 
domestic municipal in nature. Composition & quantity 
of solid wastes during operation phase will be: 
Biodegradable 14.23 TPD 
Non-biodegradable 5.69 TPD 
Total: 8.54 TPD 

 

4.3 Hazardous wastes (as per 
Hazardous Waste Management 
Rules) 

Yes The only hazardous wastes in the project will be used 
/spent oil from backup DG sets, which is classified as 
Hazardous Waste Category 5.1. 
 
Used or spent lube oil from backup DG sets will be 
carefully stored in HDPE drums in isolated covered 
facility. This waste oil will be disposed through 
authorized recyclers as per the Hazardous and Other 
Wastes (Management and Transboundary 
Movement) Rules, 2016. Suitable care will be taken 
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S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities 
/rates, wherever possible) with source of 

information data 

so that spills/ leaks of waste oil from storage could be 
avoided. 

4.4 Other industrial process wastes No In building project there will be no industrial waste. 

4.5 Surplus product No In building project there will be no product. 

4.6 Sewage sludge or other sludge from 
effluent treatment 

Yes Sludge generated from the STP (1050 kg/day) will be 
dewatered and the dried sludge will be used as 
manure in horticulture. 

4.7 Construction or demolition wastes Yes C&D wastes comprising of building materials, debris 
and rubble resulting from construction, remodeling, 
repair and demolition of building is being segregated, 
stored separately within the premises and finally 
recycled and disposed to MCG authorized dumping 
site or processing facilities through authorized 
vendors as per the C&D Waste Rules, 2016. 

4.8 Redundant machinery or equipment No Not anticipated. 

4.9 Contaminated soils or other materials No There will be no contamination to soils or other 
materials. 

4.10 Agricultural wastes Yes Horticultural and garden waste will be stored 
separately within the premises and disposed of as per 
the directions of the local body as per the Solid Waste 
Management Rules 2016. 

4.11 Other solid wastes Yes E-waste (i.e. discarded electrical and electronic 
equipment including their components, consumables, 
spares etc.) will be stored in a separate room within 
the premises and finally disposed through authorized 
recycler or designated take back service provider as 
per the E-Waste (Management) Rules, 2016. 

 
5. Release of pollutants or any hazardous, toxic or noxious substances to air (Kg/ hr) 
 

S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 

5.1 Emissions from combustion of fossil 
fuels from stationary or mobile 
sources 

Yes The proposed expansion project does not envisage 
any major air pollution sources except operation of 
back-up DG sets during power failure and vehicular 
traffic.  
Maximum permissible emission of DG sets: 
DG <=800 kW: PM: 0.3 g/kWh, NOx: 9.2 g/kWh. 
DG >800 kW: PM: 75 mg/Nm3, NOx: 710 ppmv. 

5.2 Emissions from production processes No Not applicable for building project. 

5.3 Emissions from materials handling 
including storage or transport 

Yes Dust may arise due to the materials handling during 
the construction phase which is being restricted to 
the construction phase and construction site only.  

5.4 Emissions from construction 
activities including plant and 
equipment 

Yes This will be restricted to the construction phase and 
to the construction site only. 

5.5 Dust or odors from handling of 
materials including construction 
materials, sewage and waste 

Yes Dust, which is being generated during construction, 
will be water sprinkled. Tarpaulin cover has been 
provided on stored raw material to reduce the dust 
emission. 
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5.6 Emissions from incineration of waste No Not applicable 

5.7 Emissions from burning of waste in 
open air (e.g. slash materials, 
construction debris) 

No Open burning of biomass/ other material will be 
avoided. 

5.8 Emissions from any other sources No Not applicable 
 
 
 
 
6. Generation of Noise and Vibration, and Emissions of Light and Heat 
 

S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities 
/rates, wherever possible) with source of 

information data 

6.1 From operation of equipment e.g. 
engines, ventilation plant, crushers 

Yes Source of noise in the operational phase will be from 
backup DG sets (which will be in operation only 
during power failure) and pumps & motors. All the 
machinery during construction and operation will be 
of reputed make and comply with standards w.r.t. air, 
noise and vibration. DGs will be installed in 
acoustically treated DG room. 

6.2 From industrial or similar processes No Not applicable for building project. 

6.3 From construction or demolition Yes Due to various construction activities, there will be 
short-term noise impacts in the immediate vicinity of 
the project site. The construction activities will include 
the following noise generating activities:  
• Concreting, mixing & operation of DG sets 
• Movement of heavy machines & vehicles 

6.4 From blasting or piling No No blasting or mechanized piling will be used in the 
construction phase. 

6.5 From construction or operational 
traffic 

Yes Some noise will be generated from vehicular 
movement in the construction and operational phase.   

6.6 From lighting or cooling systems Yes Cooling towers will be noise efficient [< 75dB(A)] & of 
latest technology. 

6.7 From any other sources No Not applicable. 
 
7. Risks of contamination of land or water from releases of pollutants into the ground or into 
sewers, surface waters, groundwater, coastal waters or the sea: 
 

S. 
No. 

Information/ Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 

7.1 From handling, storage, use or 
spillage of hazardous materials 

Yes The only hazardous wastes in the project will be 
used/ spent oil from backup DG sets. The spent oil 
will be carefully stored in HDPE drums under isolated 
storage, and periodically sold to authorized recyclers. 
All precautions will be taken to avoid spillage from 
storage. 

7.2 From discharge of sewage or other 
effluents to water or the land 
(expected mode and place of 
discharge) 

No There will be no discharge of untreated sewage on 
water or land, as entire wastewater after treatment 
will be reused for cooling, toilet flushing and 
horticulture. Hence no adverse effect is envisaged. 

7.3 By deposition of pollutants emitted to 
air into the land or into water 

No There will be no deposition of pollutants in to land 
and water because there will be no continuous 
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S. 
No. 

Information/ Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 

emission source. 

7.4 From any other sources No There is no other source of pollution. 

7.5 Is there a risk of long term build up of 
pollutants in the environment from 
these sources? 

No There will be no discharge of effluent (zero discharge 
project). Emission from DG sets will be only during 
power failure. Therefore, there will be no long term 
build up of pollutants. 

 
8. Risk of accidents during construction or operation of the Project, which could affect human 
health or the environment 
 

S. 
No. 

Information/Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 

8.1 From explosions, spillages, fires etc. 
from storage, handling, use or 
production of hazardous substances 
 

No This is a construction project and does not involve 
major hazardous construction activity. No industrial 
or process activity is involved in this project. Hence, 
chances of explosions, spillages, fires are minimal. 
 
During construction, all construction workers have 
been provided with personal protective equipment 
(PPE) by the contractors as required under the health 
& safety norms. Training and awareness about the 
safety norms will be provided to all involved in 
construction activities. Suitable fire-fighting measures 
will be provided.  

8.2 From any other causes No Not applicable. 

8.3 Could the project be affected by 
natural disasters causing environ-
mental damage (e.g floods, earth 
quakes landslides, cloudburst etc)? 

Yes The study area falls in Zone-IV, as per the Indian 
Standard Seismic Zoning Map. Suitable seismic 
consideration will be adopted while designing the 
structures to mitigate the seismic impacts as per 
NBC/ IS Code. There are no chances of floods and 
landslide. 

 
9. Factors which should be considered (such as consequential development) which could lead to 
environmental effects or the potential for cumulative impacts with other existing or planned 
activities in the locality 
 

S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 

9.1 
 

Lead to development of supporting, 
facilities, ancillary development 
stimulated by the project which could 
have impact on the environment e.g.: 

Yes The proposed expansion project will lead to 
development of the area by providing employment of 
the local people during construction and operation 
phase. 

• Supporting infrastructure (roads, 
power supply, waste or waste water 
treatment etc.) 

Yes The project will have positive impact on the ancillary 
infrastructure like roads, markets, public health, 
amenities, and communication facilities in the area. 

• Housing development No Not applicable 

• Extractive industries No Not applicable 

• Supply industries No Not applicable 

• Other No Not applicable 
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S. 
No. 

Information / Checklist 
confirmation 

Yes/ 
No 

Details thereof (with approximate quantities/ 
rates, wherever possible) with source of 

information data 

9.2 Lead to after-use of the site, which 
could have an impact on the 
environment 

No Not applicable 

9.3 Set a precedent for later 
developments 

No Not applicable 

9.4 Have cumulative effects due to 
proximity to other existing or planned 
projects with similar effects 

No Not applicable 
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(III) Environmental Sensitivity 
 

S.   
No. Areas Name/ 

Identity 
Aerial distance (within 15 km) from 
proposed project location boundary 

1. Areas protected under international 
conventions, national or local 
legislation for their ecological, 
landscape, cultural or other related 
value 

Yes Qutab Minar: 9.1 km ENE 
India Gate: 17.7 km NE 

2 Areas which are important or 
sensitive for ecological reasons- 
Wetlands, water courses or other 
water bodies, coastal zone, 
biospheres, mountains, forests. 

No Nearest places outside 15 km are: 
Sultanpur National Park: 20.3 km WSW 
Asola Wildlife Sanctuary: 15.9 km ESE 

3 Areas used by protected, important 
or sensitive   species of flora or 
fauna for breeding, nesting, foraging, 
resting, over wintering, migration 

No Sultanpur National Park: 20.3 km WSW 

4 Inland, coastal, marine or 
underground waters 

No Not located within 15 km of the proposed 
project location. 

5 State, National boundaries Yes Delhi State boundary: 0.67 km North 

6 Routes or facilities used by the public 
for access to recreation or other 
tourist, pilgrim areas 

Yes National Highway (NH8): Adjacent, West 
Rapid Metro Moulsari Avenue Station: 
Adjacent, South 

7 Defence installations Yes Arjangarh Air Force Station: 3.6 km SE 

8 Densely populated or built-up area Yes The project site is located in DLF City Phase-III 
in Gurgaon city which is a residential area with 
some commercial area. The site is surrounded 
by moderately populated built-up area. 

9 Areas occupied by sensitive man-
made land uses (hospitals, schools, 
places of worship, community 
facilities) 

Yes There are number of major hospitals, schools 
and places of worship and community facilities 
within 15 km. The nearest places are: 
Narayna Hospital: 0.77 km SE 
Shri Ram School: 0.57 km SE 
Ambience Mall: 100 m North 
DLF Cyber Hub: 1.0 km SW 
Sheetala Mata Mandir: 7.0 km WSW 

10 Areas containing important, high 
quality or scarce resources (ground 
water resources, surface resources, 
forestry, agriculture, fisheries, 
tourism, minerals) 

Yes Ground water resources in Gurgaon are 
depleting at very fast rate and are declared as 
scare resource. 

11 Areas already subjected to pollution 
or environmental damage. (those 
where existing legal environmental 
standards are exceeded) 

No Not located within 15 km of the proposed 
project location. Nearest critically polluted areas 
are Faridabad industrial area (23 km ESE) and 
Okhla industrial area (19 km East). 

12 Areas susceptible to natural hazard 
which could cause the project to 
present environmental problems 
earthquakes, subsidence, landslides, 
erosion, flooding or extreme or 
adverse climatic conditions) 

Yes 
 
 
 

The area under study falls in Zone-IV, 
according to the Indian Standard Seismic 
Zoning Map. Suitable seismic coefficients will 
be adopted as per NBC/ IS Code while 
designing the structures to mitigate the seismic 
impacts.  
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I hereby given undertaking that the data and information given in the application and enclosures are true 
to the best of my knowledge and belief and I am aware that if any part of the data and information 
submitted is found to be false or misleading at any stage, the project will be rejected and clearance given, 
if any to the project will be revoked at our risk and cost. 
 
 
 
Date: 13.01.2023 Signature: 

 
Place: Gurugram Name: Ms. Neelu Goel 

   (Authorized Signatory) 

  Address: Gateway Tower (2nd Floor), DLF City, 
Phase-III, Gurgaon- 122002, Haryana 

 
Signature of the Applicant with Name and Full Address 

(Project Proponent/Authorized Signator 
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APPENDIX II 
 (See paragraph 6)  

 
FORM-1 A 

(Only for construction projects listed under item 8 of the Schedule) 
 

CHECK LIST OF ENVIRONMENTAL IMPACTS 
(Project proponents are required to provide full information and wherever necessary attach explanatory 
notes with the Form and submit along with proposed Environmental Management Plan & Monitoring 
Programme).  
 
1. LAND ENVIRONMENT  

(Attach panoramic view of the project site and the vicinity)  
 
1.1 Will the existing land use get significantly altered from the project that is not consistent with 

the surroundings? (Proposed land use must confirm to the approved Master Plan / 
Development Plan of the area. Change of land use if any and the statutory approval from the 
competent authority are submitted). Attach Maps of (i) site location, (ii) surrounding features of 
the proposed site (within 500 meters) and (iii) the site (indicating levels & contours) to 
appropriate scales. If not available attach only conceptual plans. 
 
Location of the Project Site 
The proposed Expansion of Environmental Clearance for Shopping/Commercial Building on 32.36 
acres (DLF Downtown formally known as Mall of India) at Sector 25A, Gurugram, Haryana. The total 
plot area of the project is 130956.066 sqm (32.36 acres). The site is earmarked for development of 
commercial establishments as per the local development/ zoning plan. Map showing the project site 
and the project vicinity is shown below (Figure 1). The project site & the surrounding area within 10 
km radius is shown on Survey of India toposheets is enclosed as Annex 1. The latitude and longitude 
of the centre of the project site are 2830’07.97” N and 7705’43.02” E respectively. The project site 
lies in toposheet no. 53H3. 

 

  
Figure 1: Project Location 
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Proposed Landuse: 
The project site is earmarked as commercial land as per the latest Gurgaon-Manesar Master Plan 
(Shown below in Figure 2) and as per the approved local development plan/ zoning plan. The proposed 
expansion project is planned and designed as per the regulations and procedures laid down by the 
Department of Town & Country Planning (DTCP), Govt. of Haryana. The proposed building will be 
designed and constructed within the designated site as per the defined zoning plan, building bye-laws, 
National Building Code 2016, Haryana Building Code 2017 and DTCP norms. 

  
Figure 2: Project Location on Gurgaon Master Plan 

 
Features of the Project Site: 
The land of the proposed project site was a piece of vacant private land. As evident from the Google 
image, there is no existing building or structure in the site. The site was excavated after obtaining EC 
and construction is under progress. There was no major vegetation within the site except some small 
to medium sized trees along the boundary which will be transplanted or felled after obtaining prior 
permission from the concerned authority. The terrain of the site and its surrounding area is plain. The 
site is devoid of any rocky outcrops and is not covered by any notified forests. The site is surrounded 
by roads, commercial establishments and vacant lands. 
 

Adjacent Features of the Project Site 

S. 
No. 

Surrounding Feature Distance from 
Project Site 

Direction w.r.t. 
Project Site 

1. Ambience Mall 100 m North 
2. Moulsari Avenue and metro Station Adjacent South 
3. Vacant plots & buildings of DLF City Phase-III Adjacent East 
4. National Highway (NH8) & its loop road Adjacent West 

 
Connectivity to the Project Site: 
The project has access from the west side through service/ slip road parallel to NH-8. The project site 
is well connected to network of roads leading to various parts of NCR. 
 

Project Site 
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Communication Facilities with the Project Site 

SN Type of Facility Name of Facility Distance from 
Project Site (km) 

Direction w.r.t. 
Project Site 

1. Road National Highway (NH8) Adjacent West 
2. Railway Gurugram Railway Station 8.4 km WSW 
3. Metro rail Rapid Metro Moulsari Avenue Station Adjacent South 
4. Airport IGI Airport, Delhi (T3) 5.9 km North 

 
 
Surrounding Features: 
The Google image showing location of the project site and the area surrounding 500 m of the project 
site is given below (Figure 3) and various existing features are summarized in the Tables below. 

 
  

Figure 3: Project Site and Surrounding Area within 500 m 
 

Features & Facilities in the Surrounding Area 

SN Type of Facility Name of Nearest Facility Distance & Direction 
from Project Site 

1. Hospital a) Narayna Hospital 
b) ESIC Hospital 

0.77 km SE 
0.84 km WNW 

2. School a) Shri Ram School 
b) Rabindranath World School 

0.57 km SE 
0.80 km S 

3. Community Facilities a) Ambience Mall 
b) DLF Club Phase III 
c) DLF Cyber Hub 
d) Hotel Trident 
e) Hotel Radisson Gurgaon 

100 m North 
1.3 km SE 
1.0 km SW 
0.25 km WSW 
0.63 km NNW 

4. Places of worship Sheetala Mata Mandir 7.0 km WSW 
5. Defence installations Arjangarh Air Force Station 3.6 km SE 
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SN Type of Facility Name of Nearest Facility Distance & Direction 
from Project Site 

6. Historical & heritage 
places 

a) Qutab Minar 
 

9.1 km ENE 

7. State/National boundaries Delhi State boundary 0.67 km North 
 
 
 
Nearest Environmental Sensitive Area: 
The Google image showing location of the project site and distances of nearest environmental sensitive 
areas are shown below given (Figure 4) and summarized in the Table below.  
 

Nearest Environmental Sensitive Areas 

SN Type of Area Name of Nearest Environmental 
Sensitive Area 

Distance & Direction from 
Project Site 

1. National Park Not within 15 km  
2. Wildlife Sanctuary Asola Wildlife Sanctuary 15.9 km ESE 
3. Forest Aravalli Biodiversity Park 2.65 km SSE 

 
 

  
Figure 4: Nearest Environmental Sensitive Areas 

 

Asola WLS 
(15.9 km) 

Sultanpur NP 
(20.3 km) 

10 km 
Radius 
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Ownership of Land and Licence 
Development Licence and zoning for the land has been granted by DTCP. The details of the ownership 
of land i.e. licence numbers, relationship between licence and project proponent etc. are given below. 
 

List and Validity of Licences 

S.No Licence No & dated 
Area  

(acs) 
Licence Valid upto 

1 95 of 1984 dt. 17.05.1984 20.16 15.05.2024 

2 117 of 1984 dt. 03.12.1984 22.11 02.12.2024 

3 1 of 1985 dt. 21.01.1985 13.88 20.01.2025 

4 2 of 1985 dt. 21.01.1985 4.33 20.01.2025 

5 27 of 1985 dt. 13.09.1985 20.56 12.09.2024 

6 28 of 1985 dt. 13.09.1985 20.26 12.09.2024 

7 45 of 1985 dt. 27.11.1985 8.09 26.11.2024 

8 08 of 1986 dt. 25.01.1986 7.09 24.01.2205 

9 30 of 1986 dt. 07.04.1986 1.28 06.04.2024 

10 03 of 1987 dt. 18.03.1987 12.11 17.03.2024 

11 56 of 1992 dt. 19.06.1992 2.53 18.06.2024 

12 06 of 2001 dt. 31.08.2001 5.18 30.08.2024 

13 36 of 2004 dt. 31.03.2004 2.47 30.03.2024 

14 69 of 2013 dt.  25.07.2013 12.39 24.07.2024 

  Total 152.43   
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1.2 List out all the major project requirements in terms of the land area, built up area, water 
consumption, power requirement, connectivity, community facilities, parking needs etc. 
 
First Environmental Clearance (EC) for this project was granted by the MoEF&CC vide letter no. 21-
206/2007-IA-III dated 30.07.2007. Due to revision in plan, a revised EC was obtained earlier from 
SEIAA vide letter no. SEIAA/HR/2019/81 dated 06.05.2019. After obtaining the EC, construction has 
been started at the project site. As on date only part construction is completed. Since there is addition 
in floors in building no. 4 and development of phase-2, this application is submitted to the SEIAA for 
expansion of the earlier Environmental Clearance according to the revised plan and layout. 
 

Salient Features of the Project 

SN Description Particulars Unit 
GENERAL 

1 Plot Area 130956.066 SQM 
2 Proposed Built Up Area 875074 SQM 
 3 Max Height of Building (Upto Mummy Machine rm.) 71.25 M 
4 Max No of Floors 5B+GF+15 NOS 
5 Cost of Project 3498  CR 
6 Expected Population  78926 PERSONS 
7 Permissible Ground Coverage Area (@60%) 78573.640 SQM 
8 Proposed Ground Coverage Area  74307.1 SQM 
9 Permissible FAR Area (3.5) 458346.231 SQM 
10 Proposed FAR Area  457132.640 SQM 
11 Proposed Non FAR Area 417941.36 SQM 
12 Proposed Built Up Area 875074 SQM 

WATER 
13 Total Water Requirement 3881.36 KLD 
14 Fresh water requirement  1361.17 KLD 
15 Waste water Generation   2364.60 KLD 
16 Proposed STP Capacity  3500 KLD 
17 Treated Water Available for Reuse  2128.14 KLD 
18 Recycled Water  2520.19 KLD 
19 Additional Treated water required 392.05 KLD 

RAIN WATER HARVESTING 
20 Rainwater Harvesting Potential 1456 CUM 
21 Rainwater Collection Tank (Already Constructed) 660 CUM 
22 No of RWH of Pits (Proposed) 16 NOS 
23 No of RWH of Pits (Already Constructed) 03 NOS 

PARKING 
24 Total Parking required 9167 ECS 
25 Total Proposed Parking 10416 ECS 

GREEN AREAS 
26 Required Green Area (20%of Plot Area) 26191.21 SQM 
27 Proposed Green Area (20.03% of Plot Area) 26228.15 SQM 

WASTE GENERATION 
28 Municipal Solid Waste Generation 14.23 TPD 
29 Bio Degradable waste 5.69 TPD 
30 Quantity of Sludge Generated from STP 1050 KG/DAY 

POWER 
31 Total Power Requirement 60900  KVA 
32 DG set backup 67500 KVA 

 
 

Comparative Statement for the proposed expansion 
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S. No. Particulars 
As per Previous 

EC After Expansion  Changes Unit 

1.  Plot Area 1,30,956.07 1,30,956.07 0.00 sqm 

2.  Built Up area 10,57,114.090 8,75,074 -182040.09 sqm 

3.  No. of Floors 5B+LG+UG+9 5B+GF+15 6.00 No. 

4.  Green Area 32,754.438 26,228.15 -6526.29 sqm 

5.  Total Water Requirement 2354.4 3881.36 1526.96 KLD 

6.  
Fresh Water 
Requirement 1204.7 1361.17 156.47 KLD 

7.  Waste Water Generation  1171.7 2364.6 1192.90 KLD 

8.  STP Capacity 1600 3500 1900.00 KLD 

9.  Power Requirement 28310 60,900 32,590.00 KW 

10.  DG Sets 40000 67,500 27500.00 KVA 

11.  Parking Required 8243 9167 924.00 ECS 

12.  Parking Proposed 10522 10,416 -106.00 ECS 

13.  Total Solid waste  9322 14,230 4908.00 kg/day 

14.  Bio Degradable Waste 3729 5,690 1961.00 kg/day 

15.  No. of RWH Pits 28 
16 (03 

Constructed) -12.00 No. 

16.  Cost of Project 4551 3498 -1053.00 Cr 
 
1.3 What are the likely impacts of the proposed activity on the existing facilities adjacent to the 

proposed site? (Such as open spaces, community facilities details of the existing land-use, 
disturbance to the local ecology). 
 
The building will be constructed as per Gurgaon Master Plan and as per the defined building by-laws. 
The area adjacent to the project is already developed as evident from the Google image. The project 
activities will be confined in the site only and the likely impacts on surrounding land-use will be 
negligible. Instead, the development of proposed commercial project in this area will increase office 
space, employment opportunities and development activities. The project being a well-planned activity 
will result in organized open spaces and green areas. The biodiversity in the area will increase due to 
the proposed green areas. The project will have an overall positive impact on the existing land use and 
will not cause any disturbance to the local ecology. Proposed activity shall have no impact on 
surroundings. 
 

1.4 Will there be any significant land disturbance resulting in erosion, subsidence & instability? 
(Details of soil type, slope analysis, vulnerability to subsidence, seismicity etc may be given). 
 
The proposed activity will not affect any significant land disturbance resulting in soil erosion, subsidence 
and instability. The area is not susceptible to erosion. 
 
Soil Type: 
In order to get the physico-chemical characteristics of soil of the project area, soil analysis has been 
carried out and the test results are enclosed as Annex 9. 
 
Gurgaon region is occupied by quaternary alluvium and precambrian meta-sediments of Delhi System. 
Delhi super group is represented by Alwar quartzite, and pegmatite intrusives of the Alwar series and 
slates of phyllites and quartzite of the sub-recent alluvium and sand dunes. The soils in the region are 
sand to loamy sand in sandy plain areas; sandy loam to clay loam / silty clay loam in alluvial plains; 
loam sand to loam, calcareous in salt affected plains; silty loam to loam in low lands and loamy sand 
to loam, calcareous in hills. Taxonomically these soils may be classified as Typic Ustipsamments, 
Typic Ustorthents, Typic / Udic/ Aquic Ustochrepts, Typic Haplaquepts and skeletal/ Lithic Ustorthents 
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Slope Analysis: 
The project area possesses nearly flat terrain with very gentle slope from east to west. 
 

Highest contour level (m AMSL) 242.840 
Lowest contour level (m AMSL) 239.360 
Difference between highest & lowest level (m AMSL) 3.480 
Average site elevation (m AMSL) 241.100 

 
Erosion/ Subsidence: 
The proposed activity will not result in any significant land disturbance causing soil erosion, subsidence 
and instability. The area is not susceptible to erosion. Land/soil environment may be temporarily 
affected due to activities like site preparation, excavation, material handling & storage etc. during 
construction phase. Proper drainage system shall be provided to deal with the storm water in case of 
rain. Proper greening & paving at completion of the project will resist soil erosion. 
 
Seismicity: 
The area under study falls in Zone-IV (according to the Indian Standard Seismic Zoning Map), which 
is of high seismic risk. Therefore, suitable design will be made to mitigate the seismic impacts.  
 

 
Source: BIS 2002 

 
1.5 Will the proposal involve alteration of natural drainage systems? (Give details on a contour 

map showing the natural drainage near the proposed project site) 
 
There is no natural watercourse passing through the project site. Hence the proposal does not involve 
alteration of natural drainage systems. The surroundings comprise an urbanized stretch and a well-
planned storm water drainage system will be designed for internal storm water drainage. In operation 
phase, proper rain water drainage facility will be provided and the run-off generated will be used for 
recharging the groundwater level. Thus, no impact on the natural drainage system is anticipated. The 
contour map of the project site is enclosed as Annex 1. 
 

1.6 What are the quantities of earthwork involved in the construction activity-cutting, filling, 
reclamation etc. (Give details of the quantities of earthwork involved, transport of fill materials 
from outside the site etc?) 

Project site at 
Gurgaon lies at 

Zone IV 
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Excavation had been already done. 
 
 

1.7 Give details regarding water supply, waste handling etc during the construction period. 
 
During construction stage, the requirement and source of various types of water at construction site is 
given below. No ground water will be utilized for the construction at the site. 

 
Details Regarding Water Supply in Construction Period 

No. of workers during construction (peak): 4000 
SN Water Use Qty (kld) Water Source Mode of Supply 

1 Drinking water at 
construction site 

 20 kld HUDA water supply at 
Sector-16, Gurgaon 

Through water tanker 
authorised by HUDA 

2 Canal water for construction 
(mixing concrete) and 
sanitation of workers 

60 kld HUDA canal water from 
Chandu Budhera Water 
Treatment Plant 

Through water tanker 
authorized by HUDA 

3 STP Water for 
sprinkling/curing for dust 
suppression at construction 
site 

20 kld Treated water from HUDA 
STP at Behrampur, 
Gurgaon 

Through tanker 
authorized by HUDA 

 
During construction phase, about 10 kld sewage will be generated which will be collected in a sump 
and finally disposed regularly to HUDA STP through vendors. 
 
The details of collection, recycle and disposal of solid wastes during construction stage are given in 
the below. 

 
Details Regarding Waste Disposal in Construction Period 

SN Nature & Source of Waste Disposal Site Mode of Disposal 

1 Municipal solid wastes (Waste 
foods, papers, packets, 
plastics at Construction site 

MCG designated site at Bandwari 
Treatment Plant, Faridabad Road 

Through vendor 
authorised by MCG 

2 Construction and demolition 
wastes at construction site 

Municipal Corporation of Gurgaon 
(MCG) designated site 

Through authorised 
vendor by covered trucks 

3 Sewage from mobile toilets at 
site 

HUDA STP at Behrampur, 
Gurgaon  

Through tanker 

 
 
Conclusively, it can be stated that impacts may be confined to small area (mainly to project site) and 
for short duration. Proposed mitigation plan suggests maximum reuse of construction waste on site, 
removal of non-reusable waste from the site and its proper disposal, which would reduce the impact 
significantly. 
 

1.8 Will the low lying areas & wetlands get altered? (Provide details of how low lying and wetlands 
are getting modified from the proposed activity). 
 
There are no wetlands or low-lying area present in and around the project site. So, there will be no 
impact. 
 

1.9 Whether construction debris & waste during construction cause health hazard? (Give 
quantities of various types of wastes generated during construction including the construction 
labour and the means of disposal). 
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During the construction phase, there is no waste generation which can cause health hazard. 
Construction debris is collected and stored at earmarked place for reuse and disposal at MCG 
designated dumping site through authorized vendors. Municipal solid wastes generated at the 
construction site is being disposed into HUDA designated site at Bandwari through authorized vendors. 
 
No labour camp has been constructed at the site; however on-site toilets and other sanitation facilities 
are  in place for construction workers. Sewage from the construction site is disposed into HUDA STP 
through tankers.  
 
 
 

2. WATER ENVIRONMENT 
 
2.1 Give the total quantity of water requirement for the proposed project with the breakup of 

requirements for various uses. How will the water requirement met? State the sources & 
quantities and furnish a water balance statement.    
 
In operation stage, total water requirement for the project will be 3881 kld. The details of water 
requirement and its breakup, source of water and water balance are given in Table below. out of which 
1361 kld (35.1 %) will be fresh water met from the Municipal/ GMDA Supply, and the balance 2520 kld 
(64.9%) will be met from treated water i.e., 2128 KLD recycle of treated water from the on-site STP 
and 392 KLD additional treated water from nearby STP. No groundwater will be used. No groundwater 
will be used. 
 
The sewage generated during the operation phase (2364 kld) will be treated up to the tertiary level in 
the proposed on-site Sewage Treatment Plant (STP) of 3500 kld (2000 kld existing + 1500 KLD 
proposed) capacity. The entire (100%) treated water will be recycled/ reused for cooling, toilet flushing 
and horticulture in the project site. Therefore, during normal operations, there will be zero discharge. 
The water balance diagram is depicted below. 
 

Water Calculation during Operation Stage 
 

Project  Downtown Commercial site (32.36 Acres) at Sec 25A, Gurugram.  
Total Area 

/Room/Seat 
Population  Total 

Population 
Water 

Demand 
Lit./ day 

Total 
Water 

Demand 
(in KLD) 

A-   Calculation of water requirement for Offices & Retails  
  

Office staff  2,75,890.74 10 sq.m./ person 27589 45 1241.51 

Office visitor  
 

15% of total staff of 
offices 

4138 15 62.08 

Retail Staff for Lower & 
Upper Ground floor   

76,543.84 10 % of 
3Sqm/Person   

2551 45 114.82 

Retail Visitors for Lower 
& Upper Ground floor  

76,543.84 90 % of 
3Sqm/Person   

22963 15 344.45 

Retail Staff for upper 
floor 

93,802.71 10 % of 
6Sqm/Person   

1563 45 70.35 

Retail Visitors for upper 
floor  

93,802.71 90 % of 
6Sqm/Person   

14070 15 211.06 

Food court  10,890.34 1.8 sq.m./ seat 6050 70 423.51 

Irrigation water 
requirement 

26228.15 sq.m 
 
 

 131.14 
 

Note: Population projection has been done as per criteria given in NBC 2016. 
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Water Requirement during Operation Stage  
Total Domestic Flushing       

Office Staff & Retail Staff 1426.68 KLD 792.60 KLD 634.08 KLD 
Office visitor & Retail visitor 617.58 KLD 205.86 KLD 411.72 KLD 
Food court 423.51 KLD 332.76 KLD 90.75 KLD 
Irrigation Demand 131.14 KLD 0.00 KLD 131.14 KLD 
Filter backwash 29.95 KLD 29.95 KLD 0.00 KLD 
AC & DG cooling demand 1252.50 KLD 0.00 KLD 1252.50 KLD 

TOTAL 3881.36 KLD 1361.17 KLD 2520.19 KLD 
 
 
 

 
Water Source during Operation Stage 

 
SN Source Quantity (kld) 

1 Fresh water from municipal supply 1361 KLD 

2 Treated Water Requirement  
2520 KLD (2128 KLD from onsite 
STP+ 392 KLD additional treated 

water from nearby STP)  
 Total water source 3881 

 
 

Water Balance Diagram 

8441170
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2.2 What is the capacity (dependable flow or yield) of the proposed source of water? 

 
The main source of fresh water will be municipal water supply (from HUDA/ GMDA) and it is 
dependable. The total water requirement of the project will be 3881 kld. The fresh water requirement 
will be only 1361 kld and the rest 2520 KLD will be met from treated water i.e., 2128 KLD recycle of 
treated water from the on-site STP and 392 KLD additional treated water from nearby STP. 
 

2.3 What is the quality of water required, in case; the supply is not from a municipal source? 
(Provide physical, chemical, biological characteristics with class of water quality) 
 
The source of water is municipal supply (HUDA/ GMDA) and the quality will be potable water. 
Necessary filtration and other treatments will be made in the on-site Water Treatment Plant (WTP) to 
make it fit for drinking water as per drinking water quality requirements. 
 

2.4 How much of the water requirement can be met from the recycling of treated wastewater? (Give 
the details of quantities, sources and usage). 
 
Out of 3881 kld of total water requirement, 2520 KLD will be met from treated water i.e., 2128 KLD 
recycle of treated water from the on-site STP and 392 KLD additional treated water from nearby STP. 
Out of the total 2520 KLD reuse of treated water, 1252 kld will be used for HVAC & DG cooling system, 
1137 kld for toilet flushing and 131 kld for horticulture in the project site. During normal operations, 
there will be zero discharge, as the entire (100%) treated water will be reused and recycled for cooling, 
horticulture and toilet flushing. 
 

8451171
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2.5 Will there be diversion of water from other users? (Please assess the impacts of the project on 
other existing uses and quantities of consumption). 
 
No, there will not be any diversion of water from other users. Rise in water demand is a local 
phenomenon but the project would have limited regional impact on water reserves. 

 
2.6 What is the incremental pollution load from wastewater generated from the proposed activity? 

(Give details of the quantities and composition of wastewater generated from the proposed 
activity). 
 
The sewage generated from the project during the operation phase is 2364 kld, which will be treated 
up to the tertiary level in the on-site Sewage Treatment Plant (3500 KLD). The treated water generated 
from the project will be recycled/ reused for HVAC & cooling, toilet flushing and horticulture in the 
project site. During normal operations, there will be zero discharge, as the entire (100%) treated 
wastewater will be recycled. The sewage will be domestic sewage. 
 

2.7  Give details of the water requirements met from water harvesting? Furnish details of the 
facilities created.  
 
The rainwater within the project area will be collected in a number of rainwater harvesting pits and 
recharged into groundwater through recharge borewells. The rainwater collected from the rooftop and 
other paved areas within the project area will be conveyed into the rainwater harvesting (RWH) system 
consisting of Desilting-cum-filter chamber, Oil & grease separator and Recharge pit with borewell for 
recharge into the groundwater. All recharge should be limited to shallow aquifer and the depth of bores 
will be kept minimum 5 m above groundwater table 
 
The rainwater will be collected through piped storm water drains and conveyed into rainwater 
harvesting system. All storm water drains will be designed for adequate size and slope such that there 
shall not be any flooding in the site. It shall be ensured that no wastewater shall enter into storm water 
drainage system. 
 
The plan & section of RWH pits and the site plan showing drainage and location of RWH pits is 
enclosed as Annex 6. Rainwater harvesting plan is as per the design approved in the manual issued 
by the GOI. Details of rainwater harvesting calculation are given below: 

 
Rain Water Harvesting Details 

Description Particulars Unit 

Rainwater Harvesting Potential 1456 CUM 

Rainwater Collection Tank (Already Constructed) 660 CUM 

No of RWH of Pits (Proposed) 16 NOS 

No of RWH of Pits (Already Constructed) 03 NOS 

 
 

Rain Water Harvesting Calculation 
 

RAIN WATER HARVESTING CALCULATION FOR (DOWN TOWN, 
GURUGRAN)-32.36 acre 

The capacity of tank and recharge pit is designed to retain runoff for at least 15 minutes of rain 
fall of the peak intensity. 

Peak Rainfall in one hour = 100 mm / hr 

Peak Rainfall in 15 minutes, R = 100/4 

Say, = 25 mm 

8461172



 
Project: Approval of terms of Reference for Expansion of Environmental Clearance for Shopping/Commercial 
Building on 32.36 acres (DLF Downtown formally known as Mall of India) at Sector 25A, Gurugram, Haryana 
by M/s DLF Limited. 
 
Form 1A  Page: 26 of 47 
 

ITHC/PRJ/22-23/72/Rev.00  Ind Tech House Consult 

 = 0.025 m. 

Total catchment area, (Plot Area) = 130957 

Proposed Ground Coverage = 51218 

Road/Parking/Paved area = 46316 

Green area (@ 20.03% of plot area as/submitted 
earlier) 

= 26228.15 

   
 
Total Calculated Runoff (15min peak) 

 
= 

 
1455.29 

 
Rain Water Collection Tank 

 
= 

 
660.00 

 
Rain Water Available for Discharge 

 
= 

 
795.29 

Provided Nos of Rain Water Harvesting 
Pits (Total Capacity of De-silting Chamber 
+ Harvesting Pit) 

 
= 

 
16 

 
 

2.8 What would be the impact of the land use changes occurring due to the proposed project on 
the runoff characteristics (quantitative as well as qualitative) of the area in the post construction 
phase on a long-term basis? Would it aggravate the problems of flooding or water logging in 
any way? 
 
No adverse impacts are envisaged due to proposed project on the runoff characteristics of the area as 
adequate arrangements will be made to trap the rainwater and suitable storm water drainage system 
will be provided. During the post-construction phase, runoff from the project shall not be allowed to 
stand or enter into the roadside or nearby drain. Adequate measures shall be taken to collect such run 
off and either shall be reused or recharged through pits. Suitable garlanding drain as per the existing 
contours of the plot will be developed. No problem of flooding and water logging is envisaged as excess 
run-off will be drained to groundwater.  
 

2.9 What are the impacts of the proposal on the ground water? (Will there be tapping of ground 
water; give the details of ground water table, recharging capacity, and approvals obtained from 
competent authority. 
 
There will be no tapping/ extraction of groundwater. The water demand will be met from public water 
supply and treated wastewater. The fresh water requirement will be reduced because of recycling of 
treated wastewater. Moreover, rainwater harvesting for recharge of groundwater aquifer will be done 
in the project. This will have beneficial impact on groundwater.  
 

2.10 What precautions/measures are taken to prevent the run-off from construction activities 
polluting land & aquifers? (Give details of quantities and the measures taken to avoid the 
adverse impacts). 
 
To prevent degradation and maintain the quality of the water source, adequate control measure has 
been proposed to check the surface run-off. Following management measures are suggested to protect 
the water quality during the construction phase:  
• Avoid excavation during monsoon season. 
• Care would be taken to avoid soil erosion. 
• Mobile toilets shall be installed in the construction site and the sewage will be channelized to the 

collection sump in order to prevent wastewater from entering the water bodies. The sewage 
collected in the sump will be finally disposed regularly to HUDA STP through vendors. 

• To prevent surface and ground water contamination by oil/grease, leak proof containers would be 
used for storage and transportation of oil/grease. The floors of oil/ grease handling area will have 
dyke walls and would be kept effectively impervious. 

8471173
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• Collection and settling of storm water, prohibition of equipment wash downs, and prevention of soil 
loss and toxic release from the construction site will be adhered to minimize water pollution. 

 
2.11 How is the storm water from within the site managed? (State the provisions made to avoid 

flooding of the area, details of the drainage facilities provided along with a site layout indication 
contour levels). 
 
Most of the storm water produced on site will be harvested for ground water recharge. Thus, proper 
management of this resource is a must to ensure that it is free of contamination. A detailed Storm 
Water Management Plan will be developed which will consider the sources of storm water. The plan 
will incorporate best management practices which will include the following: 
•  Regular inspection and cleaning of storm drains. 
•  Installation of oil/ water separators system of adequate capacity in RWH pits.  
•  Covering of waste storage areas.  
•  Avoiding application of pesticides and herbicides before wet season. 
•  Conducting routine inspections to ensure cleanliness. 
•  Preparation of spill response plans, particularly for fuel and oil storage areas. 
•  Provision of silt traps in rainwater harvesting system. 
•  Good housekeeping in the above areas. 
•  Provision of rainwater pipes in terrace for collecting rainwater. 
•  Rainwater collected through pipes, channels and catch basins will be disposed into RWH pits. 
 

2.12 Will the deployment of construction laborers particularly in the peak period lead to unsanitary 
conditions around the project site (Justify with proper explanation).   
 
There will be no labour camp at project site for construction labours. The labours will be housed at the 
labour camp to be provided by the contractor and are will be transported to construction site and back 
by vehicle to be arranged by the contractor. Rest shelters, toilets and drinking water will be provided to 
labourers at the project site. The sewage from the toilets of construction site will be collected in a sump 
and finally disposed regularly to HUDA STP through vendors. 
 

2.13 What on-site facilities are provided for the collection, treatment & safe disposal of sewage? 
(Give details of the quantities of wastewater generation, treatment capacities with technology 
& facilities for recycling and disposal).  
 
The details of quantity of sewage and sewage collection, treatment, reuse and disposal in operation 
stage are given in the Table below. The design parameters, process description and schematic flow 
diagram of the STP and the scheme of STP showing hydraulic design and sizing of various units of 
STP is given in Annex 8. 
 

Sewage Quantity, Treatment, Reuse & Disposal during Operation Phase 

Quantity of sewage 2364 KLD 
Collection of sewage Sewage generated during the operation phase will be collected through 

underground sewerage system (pipe drain) for treatment in STP. Separate 
storm water drainage system will be provided for rain water. 

Treatment of sewage Sewage will be treated up to the tertiary level in the on-site Sewage 
Treatment Plant (3500 KLD capacity) based on MBR technology. All 
parameters of the STP treated effluent shall be maintained as per EP Rules, 
1986/ CPCB standards. 

Reuse/recycle and 
Disposal of treated 
sewage 

During normal operations, there will be zero discharge, as the entire 
(100%) treated sewage will be reused and recycled for cooling, horticulture 
and toilet flushing 

Location of the STP Basement/ Underground within project site 
 
2.14 Give details of dual plumbing system if treated waste used is used for flushing of toilets or 

any other use. 
 

8481174
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The entire (100%) treated effluent from STP will be reused for flushing, HVAC & cooling and for 
horticultural purposes. The drawing showing the dual plumbing plan is attached as Annex 5. 
 
Dual pipe plumbing to save water for proposed building:  
There will be a dual pipe plumbing system for using recycled treated sewage, which will save the 
consumption of fresh water. There will be two pipe lines, one supplying freshwater for drinking, wash 
basins & pantries and other for supply of recycled treated sewage for flushing, landscape irrigation and 
cooling. 

 
Water savings fixtures for proposed building: 
a) Low flow flushing systems working on 3 & 6 litres/ flush instead of conventional 12.5 litres. 
b) Low flow taps & faucets with aerators to reduce flow rate by 50-60%, e.g. from 15 l/min to 6 l/min. 
c) In high rise building, pressure reducing valves to reduce the water pressure and water flow 
d) Sensor based fixtures for urinals and taps in wash basins 
e) Waterless urinals as far as possible 
g) Sprinkler irrigation in grass lawns to save water 

 
3. VEGETATION 
 
3.1 Is there any threat of the project to the biodiversity? (Give a description of the local ecosystem 

with its unique features, if any). 
 
No threatened, rare, endangered or endemic species were observed during the survey in project site. 
No other reserve forest/ wildlife sanctuary is located within 15 km radius of the project boundary (as 
evident for the Key plan). The project site is part of the Gurgaon Development Area. There will not be 
any threat to biodiversity of the area due to proposed project. All the project activities during 
construction will be confined within the project site. Nearest eco-sensitive areas are Sultanpur National 
Park (20.3 km WSW) & Asola Wildlife Sanctuary (15.9 km ESE) from the project site. 
 

3.2 Will the construction involve extensive clearing or modification of vegetation? (Provide a 
detailed account of the trees & vegetation affected by the project). 
 
The land of the proposed project is a private land & will be used for the development of commercial 
building. The site is a piece of vacant land. There is no major vegetation within the site. 
 

3.3 What are the measures proposed to be taken to minimize the likely impacts on important site 
features (Give details of proposal for tree plantation, landscaping, creation of water bodies etc. 
along with a layout plan to an appropriate scale?). 
 
A combination of evergreen and ornamental flowering trees will be planted along the sides of the roads 
and in open spaces & along the boundary wall within the complex under the landscape plan. The green 
landscape would be consisting of trees, shrubs, ground cover and potted plants. Most of the tree 
species will be local & indigenous. The landscape plan showing green area, trees and table of tree 
species is enclosed as Annex 3. 
 

Green Area and Number of Trees 
Plot area for development: 130956.066 m2 
Type of Green Area Proposed Green Area (m2) % of Plot Area 
Total green area 26228.15 20.03% 

 
No. of tree plantation required (1 tree per 80 m2 of plot area for development) = 
130956.066 m2 plot area / 80 m2 per tree = 

1636.95 

No. of tree plantation proposed 1650 
 

List of Proposed Tree Species 

8491175



 
Project: Approval of terms of Reference for Expansion of Environmental Clearance for Shopping/Commercial 
Building on 32.36 acres (DLF Downtown formally known as Mall of India) at Sector 25A, Gurugram, Haryana 
by M/s DLF Limited. 
 
Form 1A  Page: 29 of 47 
 

ITHC/PRJ/22-23/72/Rev.00  Ind Tech House Consult 

 
4.  FAUNA 
 
4.1 Is there likely to be any displacement of fauna- both terrestrial and aquatic or creation of 

barriers for their movement? Provide the details. 
 
No threatened, rare, endangered or endemic faunal species were observed during the survey in core 
zone. No displacement of fauna is envisaged due to this project. The proposed site and its surrounding 
urban set up do not support any habitat for any group of wild animals except a few small animals which 
are well adapted to urban areas. 
 

4.2 Any direct or indirect impacts on the avifauna of the area? Provide details. 
 
No direct or indirect impact on avifauna is envisaged. However, after commissioning of the project, 
better environmental conditions may provide a better habitat to the avifauna of the area. 
 

4.3 Prescribe measures such as corridors, fish ladders etc. to mitigate adverse impacts on fauna. 
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Measures such as corridors, fish ladders are not applicable for this project.  
 
5. AIR ENVIRONMENT 
 
5.1 Will the project increase atmospheric concentration of gases & result in heat islands? (Give 

details of background air quality levels with predicted values based on dispersion models 
taking into account the increased traffic generation as a result of the proposed constructions). 
 
Background Air Quality:  
For drawing up the baseline status of ambient air quality in the study area, ambient air quality 
monitoring in respect of PM10, PM2.5, SO2, NOx, and CO has been conducted in the study area adopting 
a 24-hours schedule. The detailed environmental monitoring report containing analysis results of soil, 
water, air and noise is enclosed as Annex 9. 
 
Air Quality Modeling: 
The main source of emissions from the project is the operation of the backup generators during grid 
power failure. Detailed air quality modeling will be carried out for predicting the concentration of 
different pollutants contributed by the project during operation of the backup generators. 
 
There will be the provision of adequate stack height above ground level as per the CPCB   guidelines 
to dilate the effect of DG emissions.  
 
The marginal increase in traffic due to project is not going to cause any significant increase in 
atmospheric concentration of gases. 
 
Since the power backup DG sets will be operated during power failure, vehicles will comply with latest 
emission norms and there will be large green area, effect of heat island will be negligible.  
 

5.2 What are the impacts on generation of dust, smoke, odorous fumes or other hazardous gases? 
Give details in relation to all the meteorological parameters.  
 
There will be burning of fuel through generator sets, traffic movements and operation of construction 
machines/ equipment at site. Construction activities will lead to dust generation, emission of NOx & 
SOx.  
 
The impacts on the ambient air quality during construction phase will be temporarily and reversible in 
nature (for short duration) and will be restricted to only a small area. During operation phase, generator 
set will be having adequate stack height, there will be development of green area and maintenance of 
vehicles, all these efforts will reduce the impact.  
 

5.3 Will the proposal create shortage of parking space for vehicles? Furnish details of the present 
level of transport infrastructure and measures proposed for improvement including the traffic 
management at the entry & exit to the project site. 
 
Proposed Parking Facilities: 
The details of proposed parking facilities proposed within the complex are given in the Table below. 
Traffic circulation plan & surface car parking is enclosed as Annex 4. The basement plans showing 
parking & services are enclosed as Annex 7. 

 
Details of Parking Facilities 

Description Particulars Unit 

Total Parking required 9167 ECS 
Total Proposed Parking 10416 ECS 

 
Transport Infrastructure: 
The project has access from the west side through service/ slip road parallel to NH-8. The project site 
is well connected to network of roads leading to various parts of NCR. 

8511177
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Internal roads of optimum width along with adequate traffic signage will be provided for smooth and 
one-way movement of traffic. Separate entries and exits will be provided for segregation of the 
incoming and outgoing traffic. Adequate measures will be taken to manage the traffic within and outside 
the site.  
 
 

5.4 Provide details of the movement patterns with internal roads, bicycle tracks, pedestrian 
pathways, footpaths etc., with areas under each category. 
 
In the traffic circulation plan of the project, there will be proper entry and exit points for systematic 
control of the vehicular movement within the project. Wide internal road will be provided for the smooth 
traffic movement. The project has roads running on the periphery that will facilitate the movement of 
traffic. Internal roads, footpaths, ramps for basement with suitable width will also be provided. Adequate 
traffic signage and speed governors will be provided for smooth traffic movements. Adequate lighting 
arrangement will be provided covering all corners. 
 

5.5 Will there be significant increase in traffic noise & vibrations? Give details of the sources and 
the measures proposed for mitigation of the above.  
 
There will be no significant increase in traffic noise and vibrations.  
 
There will be a marginal increase in the ambient noise due to traffic movement within the project area. 
The traffic movement will be only in daytime during the construction phase. In operational phase, only 
workers and visitors to the proposed project will come and vehicular movement due to them only will 
be occurring. The pollution will be in very small quantity and it will be further minimized by plantation 
on the road sides and around the periphery of whole project.  
 
Proper internal road network will be designed as per the prevailing guidelines for smooth operation of 
traffic; impact on noise level due to the operational traffic will be negligible. 
 

5.6 What will be the impact of DG sets & other equipment on noise levels & vibration in & ambient 
air quality around the project site? Provide details. 
 
DG sets will be used for power back-up. So, DG sets will be the main source of air and noise pollution. 
Gaseous pollutants like NO2, SO2, CO, Particulates shall be generated from activities like burning of 
fuel through DG sets. HSD with low sulphur will be used. The DG sets will not be operational 
continuously and moreover these will be placed in suitable enclosures, hence no or minimal impact will 
be anticipated. 
  
During operation, vehicular movement and operation of DG sets are the major sources of noise 
pollution. But both these activities- DG sets and vehicular movement will not have any significant 
impact on the people residing in the area.  
 
Mitigation Measures for Impacts of DG Sets on Noise Quality: 
• All the DG sets will be as per the E (P) Rule and noise level from the DG sets will be as per the 

prevailing standards. 
•  DG sets will be installed in the DG room to minimize the impact on ambient noise.  
•  DG room will be provided with acoustic lining/ treatment to insure 25 dB (A) insertion loss as per 

the regulations. 
•  Adequate exhaust mufflers will be provided as per norms to limit the noise. 
• The DG sets will be built in damper for anti-vibration. 
• The DG sets will be used during event of power failure only.  
 
Impacts on Air Quality 
Impacts on ambient air quality during operation due to emissions from the stacks attached to standby 
DG sets would be very less. However suitable mitigation measures will be adopted. 
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Mitigation Measures for Impacts of DG Sets on Ambient Air Quality: 
• DG sets will be used only during power failure 
• DG sets will comply with the applicable emission norms. 
• Adequate stack height for DG sets will be provided as per CPCB norms. 
• During operation stage, monitoring of emissions from DG sets and ambient air quality will be 

carried out as per norms. 
 
 
 

6. AESTHETICS 
 
6.1 Will the proposed constructions in any way result in the obstruction of a view, scenic amenity 

or landscapes? Are these considerations taken into account by the proponents? 
 
As the proposed site was vacant land and did not have any scenic amenity or landscaping in its 
surroundings so there was no possibility of obstruction of above-mentioned conditions. Moreover, the 
approval of the architectural plan of the building will be taken from local development authority. 
 
The present project itself is planned with provisions of landscaping and green area development. This 
will surely enhance the aesthetic beauty of the area. 
 

6.2 Will there be any adverse impacts from new constructions on the existing structures? What are 
the considerations taken into account? 
 
The proposed construction will not have any adverse impact on the existing structures. There is 
adequate space to provide landscaping; the view from the main road will be very attractive and pleasing 
with the form and appearance of the project. 
 
The development of the project area is as per the approved Gurgaon-Manesar Master plan, 2031. 
Hence, no adverse impacts are anticipated from new constructions on the existing structures in this 
area.  
 

6.3 Whether there are any local considerations of urban form & urban design influencing the design 
criteria? They may be explicitly spelt out. 
 
There are no local considerations of urban forms & urban design influencing the design criteria. The 
proposed site falls under the area of approved final development plan of Gurgaon City (2031 AD). The 
proposed expansion will be done within the designed site as per the defined building bye-laws of 
HSIIDC and DTCP Haryana. 
 

6.4 Are there any anthropological or archaeological sites or artifacts nearby? State if any other 
significant features in the vicinity of the proposed site have been considered 
 
There is no anthropological or archaeological site or artifacts in the vicinity or within 10 km of the 
proposed site.  The nearest archaeological, historical & heritage sites are: Qutab Minar (9.1 km ENE). 
 

7. SOCIO-ECONOMIC ASPECTS 
 
7.1 Will the proposal result in any changes to the demographic structure of local population?  

Provide the details. 
 
The proposed expansion of the project shall provide value addition to the existing infrastructure, as 
due to development of this project facility such as public transport, water supply, telex-communications, 
power lines, road maintenance etc. shall be upgraded in and around the project premises. The project 
is situated in the commercial zone and hence there will be no change in demographic structure. Details 
regarding the demographic structure of Gurgaon city is given in the table below:  

 
Demographic Details of District Gurgaon (Haryana) 
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S.No.  Particulars Details 
1 State Haryana 
2 District Gurgaon 
3 Total population Person: 15,14,085 (Male: 8,17,274, Female: 6,96,811) 
4 Growth Rate (2001-2011) 73.9% 
5 Sex Ratio 853 
6 Literacy Rate Person: 84.4% (Male: 90.3, Female: 77.6%) 

Source: Census Data of India, 2011. 
 
 
7.2 Give details of the existing social infrastructure around the proposed project. 

 
The project site is located in the development area under the Master Plan of Gurgaon. The ancillary 
infrastructure like roads, markets, public health, amenities, conveyance facilities already exist in the 
project influenced area.  
 

7.3 Will the project cause adverse effects on local communities, disturbance to sacred sites or 
other cultural values? What are the safeguards proposed? 
 
The building will be constructed within the designated site as per the existing Codes, Norms and 
Building bye-laws. There is no sacred site or cultural heritage site in nearby vicinity of proposed project. 
Hence no adverse impacts are envisaged. So, the proposed project will not cause any adverse effects 
on local communities or disturbance to sacred sites or other cultural values.  
 

8.  BUILDING MATERIALS 
 
8.1 May involve the use of building materials with high-embodied energy. Are the construction 

materials produced with energy efficient processes? (Give details of energy conservation 
measures in the selection of building materials and their energy efficiency) 
 
Though most of the construction materials to be used are conventional, energy efficient building 
materials, if available locally, will be used as specified in the Energy Conservation Building Code. The 
major materials required for construction of the proposed project will be steel, cement, bricks, metal, 
flooring tiles/ stones, sanitary and hardware items, electrical fittings, water, etc. 
 
Following low-energy/ recycled material based finishes/products will be used in the exteriors (paving 
etc.) and interiors (flooring, doors/ windows, frames, interior wood finishes, paneling, false ceiling etc.), 
which use low-energy materials and products and industrial waste/ recycled products and minimize the 
use of wood as a natural resource. 
 
• Use of ready mix concrete containing fly ash or PPC which contains fly ash 
• Use of PPC (which contains minimum 15% of fly ash) in mortar and plaster 
• Use of PPC or fly ash based paving blocks/ tiles and pre-cast elements 
• Composite wood products such as hardboards, block-boards, plywood etc. made from   recycled 

wood scrap & dusts. 
• Fibrous gypsum plaster boards made from industrial wastes 
• Finished concrete flooring, ceiling tiles, ceramic tiles etc. which are made from low embodied 

energy products & recycled materials or from resource efficient finishes  
 

8.2 Transport and handling of materials during construction may result in pollution, noise & public 
nuisance. What measures are taken to minimize the impacts? 
 
During the construction phase the air quality will have adverse impact. Construction activities especially 
related to handling of loose material likely to cause generation of fugitive dust that adversely impacts 
the air quality of the surrounding area of the project site. To minimize the impact, loose material will be 
either stacked or transported with proper covering. 
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During construction phase the expected noise levels will be between 70-85 dB (A), which will decrease 
with increase in distance. Administrative as well as engineering control of noise will be implemented.  
 

8.3 Are recycled materials used in roads and structures? State the extent of savings achieved? 
 
Waste from construction like excavated earth, iron rods etc. will be recycled and reused as far as 
possible.  
 

8.4 Give details of the methods of collection, segregation & disposal of the garbage generated 
during the operation phases of the project. 
 
The details of collection, storage, recycle and disposal of solid wastes during operation stage are given 
in the Table below. 
 

Solid Wastes Collection, Recycle & Disposal during Operation Phase 

Quantity Total 14.23 TPD 
(Biodegradable: 5.69 TPD + Non-biodegradable: 8.54 TPD) 

Nature Biodegradable: Waste vegetables and foods 
Non-biodegradable: Papers, cartons, thermocol, plastics, glass etc. 

Collection and 
disposal 

The municipal solid wastes generated from the project will be segregated into 
biodegradable waste, non-biodegradable waste, plastic waste, domestic hazardous 
waste and horticulture waste in separate bins as per Solid Waste Management 
Rules, 2016. The biodegradable wastes will be composted in on-site composting 
unit and the manure will be used for landscaping. The segregated non-
biodegradable/ recyclable wastes will be disposed at MCG designated site through 
authorized vendors as per local norms. 

Recycling Recyclable wastes comprising paper, plastic, glass etc., will be disposed at MCG 
designated site through to authorized vendors. 

 
 
 

Estimated quantity of solid waste to be generated in the project in operation phase and quantity of 
biodegradable and non-biodegradable/ recyclable waste are given in the table below.  

 
Municipal Solid Waste Generation 

Biodegradable 14.23 TPD 
Non-biodegradable 5.69 TPD 
Total: 8.54 TPD 

 
Management of Other Wastes 

Hazardous 
waste 

Used or spent lube oil from backup DG sets will be carefully stored in HDPE drums in 
isolated covered facility. This waste oil will be disposed through authorized recyclers as 
per the Hazardous and Other Wastes (Management and Transboundary Movement) 
Rules, 2016. Suitable care will be taken so that spills/ leaks of waste oil from storage 
could be avoided. 

E-waste E-waste (i.e. discarded electrical and electronic equipment including their components, 
consumables, parts and spares etc.) will be stored in a separate room within the 
premises and finally disposed through authorized recycler or designated take back 
service provider as per the E-Waste (Management) Rules, 2016. 
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C&D waste Construction and demolition waste (C&D waste) will consist of excess excavated earth 
and construction debris including cement bags, waste concrete and mortar, broken 
bricks, steel, wood, plastics, insulating and packaging materials etc. C&D wastes 
comprising of building materials, debris and rubble resulting from construction, repair & 
demolition of building will be segregated, stored separately within the premises and 
finally recycled and disposed to MCG authorized dumping site or processing facilities 
through authorized vendors as per the Construction and Demolition Waste Management 
Rules, 2016. 

 
 
 

9. ENERGY CONSERVATION  
 
9.1 Give details of the power requirements, source of supply, backup source etc. What is the energy 

consumption assumed per square foot of built-up area? How have you tried to minimize energy 
consumption? 
 
In construction phase grid power along with DG set of 1x500 KVA will be operated and Ultra low sulphur 
diesel (ULSD) will be used as fuel for DG sets. 
The details of power requirement, source, backup power arrangement (i.e. generators) during 
operation phase are given in the Table below. 
 

Power Requirement, Source and Backup Arrangement during Operation Phase 
Power requirement 60,900 KVA 
Sources of power  Grid supply of Dakshin Haryana Bijli Vitaran Nigam Limited (DHBVNL) 
Back-up power 
supply arrangement 

Back-up DG sets of total capacity 67,500 kVA (6 X 2250 + 18 X 3000 kVA)  

Stack height of DG 6 m above terrace of DG room or 30 m whichever is higher 
 

 
Adequate measures have been proposed to minimize the energy consumption. Energy conservation 
measures are given below under item no. 9.7. 

 
9.2 What type of and capacity of power back-up to you plan to provide?      

 
During non-availability of grid supply the power supply will be provided by backup DG sets. Details are 
given in Table above. 
 

9.3 What are the characteristics of the glass you plan to use? Provide specifications of its 
characteristics related to both short wave and long wave radiation? 
 
Double glazing glass of suitable thickness will be used depending upon the panel size to keep the U 
value as per the requirement of ECBC. Characteristics of the proposed glass is given below under item 
no. 9.9. 
 

9.4 What passive solar architectural features are being used in the building? Illustrate the 
applications made in the proposed project? 
 
Passive architecture design features have been considered in the design of the development from the 
planning level. Building’s longer façade is oriented to receive minimal direct solar radiation despite the 
site constraint. The design is based on optimized window to wall ratio with reduced heat gain and 
maximized day light penetration. High reflective (SRI) paints will be used for roof surface. 
 

9.5 Does the layout of streets & buildings maximize the potential for solar energy devices? Have 
you considered the use of street lighting, emergency lighting and solar hot water systems for 
use in the building complex? Substantiate with details. 
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Yes, the layout of streets & buildings will be designed to maximize the potential for solar energy 
devices. This is an office building and there will be minimum requirement of hot water. Solar lights will 
be provided for streets, landscape area and common areas. Solar water heating system will be 
provided to meet 20% of the hot water demand of the building as per norms. 
 

9.6 Is shading effectively used to reduce cooling / heating loads? What principles have been used 
to maximize the shading of Walls on the East and the West and the Roof?  How much energy 
saving has been effected? 
 
Solar PV panels are intending to be installed in roof which will act as shading to prevent heat gain 
through roof surface. The shadow of the tree foliage along the boundary will prevent the heat gain 
through paved surface. 
 

9.7 Do the structures use energy-efficient space conditioning, lighting and mechanical systems? 
Provide technical details. Provide details of the transformers and motor efficiencies, lighting 
intensity and air-conditioning load assumptions? Are you using CFC and HCFC free chillers? 
Provide specifications. 
 
The project will be a LEED Certified Green Building ensuring energy conservation through energy 
efficient building envelope, lighting and HVAC system, use of renewable energy (Solar Energy), 
conservation of water through rain water harvesting system, and recycling of 100% wastewater treated 
up to tertiary level and other prescribed energy conservation initiatives required for certification. 
 
The design of the building will be such that maximum use of natural lighting can be achieved. The 
walls, roofs and opening will be designed to achieve minimum influx of heat.  
Energy Efficient Features and Energy Conservation Measures:  
• Maximum utilization of natural light 
• Energy efficient LED Lighting for entire development 
• Use of solar lights in common areas 
• Appropriate design to reduce heat gain and loss 
• Roof-top thermal insulation, and U-value of roof and external wall as per ECBC 
• Low U-value and low solar heat gain co-efficient (SHGC) for glazing glass as per ECBC 
• Window-to-Wall Ratio shall be as per ECBC 
• Energy efficient high COP water cooled chillers for HVAC system with CFC free refrigerant 
• Energy efficient motors for AHUs, ventilation fans and cooling towers 
• Variable speed pumping system for chilled water distribution system 
• Selection of high efficiency fans for air handling units and ventilation system 
• Cooling tower selection for minimum drift and noise level; energy efficient motors 
• Power factor shall be maintained 0.95 or higher to reduce electrical power distribution losses 
• Use of timers and photoelectric sensors to switch ON/ OFF external landscape & facade lighting 
• Transformers shall have minimum no load losses as compared to conventional transformers 
• Pumps & equipment selected for energy efficient operation. 

 
9.8 What are the likely effects of the building activity in altering the micro-climates? Provide a self- 

assessment on the likely impacts of the proposed construction on creation of heat island & 
inversion effects? 
 
The building will use energy efficient and environment friendly designs that will control formulation of 
heat island effect. There will also be green cover at the site to reduce formation of heat island. Passive 
design concepts have been used to minimize the energy consumption and maximize the energy 
efficiency. 
 
Heat emission from the proposed project and associated operations can be from the sources like: Heat 
absorbed and radiated from the paved and concrete structures, heat generated from equipments/ 
appliances. However, the heat generated will not be significant and will be dissipated by the lush green 
provided within the project. Hence, it can be concluded that the heat island effect shall not be a concern 
for the proposed project and will have an overall positive effect on the microclimate of the area.  
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Due to the proposed project there would be insignificant emission of air pollutants by vehicular 
movements and occasional use of DG sets, hence no heat island effect is envisaged; the AQIP report 
enclosed shows the impact and the mitigating features.  
 
To reduce the heat load reflective insulated glass shall be used in fenestrations to cut on heat loads 
and subsequently capital & operating cost of air conditioning.  
 

9.9 What are the thermal characteristics of the building envelope? (a) roof; (b) external walls; and 
(c) fenestration? Give details of the material used and the U-values or the R-values of the 
individual components. 
 
Various parameters like building envelope, HVAC system, pumping, lighting, electrical power & motors 
etc. of the building will meet the requirements as specified in the Energy Conservation Building Code 
(ECBC), 2017, applicable for such buildings. 
 

Thermal Characteristics of the Building Envelope 

Component Proposed Materials & Thickness Parameter Target Value 
(Prescriptive) 

Prescribed 
as per ECBC 

Roof 
6" Thick RCC Slab with 75 mm thick 
EPS under deck insulation 

U-Value 
(W/m2.C) 

< 0.33 < 0.33 

External Wall 
8" AAC Block, 1/2" internal plaster and 
1/2" external sand faced plaster 

U-Value 
(W/m2.C) 

< 0.4 < 0.4 

Fenestration Double Glazed Glass 
U-Value 

(W/m2.C) 
< 3.0 < 3.0 

  SHGC < 0.27 < 0.27 
 
If the U-values of the roof, external wall and glazing of the building do not meet the prescriptive 
requirements, the proposed building will meet the requirements of ECBC through Whole Building 
Performance Method as specified in the Energy Conservation Building Code (ECBC). 
 

9.10 What precautions & safety measures are proposed against fire hazards? Furnish details of 
emergency plans. 
 
Adequate fire protection facilities will be installed including fire detectors, fire alarm and firefighting 
system to guard the building against fires. All fire protection facilities are designed as per the latest 
National Building Code and local fire norms. The approvals in this regard will be obtained prior to 
installation of the fire protection equipments. Firefighting layout plan showing location of yard hydrants 
in enclosed as Annex 5. 
 
Fire extinguishing system shall include the following: 
• Fire extinguishers 
• Hose reel and wet riser 
• Yard hydrants 
• Automatic sprinkler system in the building 
• Manually operated electric fire alarm system 
• Automatic fire detection and alarm system 
• Underground and terrace level fire water storage tanks 
• Electric and diesel driven fire pumps 
 
Firefighting and emergency plan will include: 
• Fire detection and alarm system 
• Fire signage & fire exits in the building 
• Public address system and designated assembly area 
• Firefighting system including fire water tanks, pumps, hydrants & fire extinguishers 
• Training and mock drills for firefighting crews as per norms 
• Emergency plan booklet for fire including phone numbers 
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9.11 If you are using glass as wall material provides details and specifications including emissivity 

and thermal characteristics. 
 
Glass will not be used as a wall material.  

 
9.12 What is the rate of air infiltration into the building? Provide details of how you are mitigating 

the effects of infiltration. 
 
Reduced air infiltration combined with proper ventilation can not only reduce energy consumption but 
it can also improve the quality of indoor air.  The ventilation system will be designed as per NBC. 
 

9.13 To what extent the non-conventional energy technologies are utilized in the overall energy 
consumption? Provide details of the renewable energy technologies used. 
 
Solar energy will be used; no other technologies are viable in this case. Solar energy will be used to 
meet various energy requirements of the project such as: 
 

Use of Solar Energy 

Solar photovoltaic 
power panels 

Solar photovoltaic power panels (3% of the sanctioned load as per the HAREDA 
norms). 

 
 
10.  ENVIRONMENT MANAGEMENT PLAN 

 
The Environment Management Plan would consist of all mitigation measures for each item wise 
activity to be undertaken during the construction, operation and the entire life cycle to minimize 
adverse environmental impacts as a result of the activities of the project. It would also delineate 
the environmental monitoring plan for compliance of various environmental regulations. It will 
state the steps to be taken in case of emergency such as accidents at the site including fire.  
 
Proposed Environmental Mitigation Measures  
These measures together constitute part of Environmental Management Plan (EMP). The environmental 
mitigation measures for construction and operation phases have been given in the following Table. 
 

Proposed Environmental Mitigation Measures 

Area Mitigation Measures 
 Construction Stage: 
Water quality • Toilet and drinking water facilities for construction workers has been provided by the 

contractor at the construction site to avoid unhygienic condition at site. 
• Sewage from toilets at construction site are being collected in a sump and disposed 

HUDA STP through authorized tankers. 
Air quality • Barricades of sufficient height all along the project boundary has been erected to 

prevent dispersion of dust and noise 
• Regular sprinkling of water on roads and vulnerable areas of the construction site is 

being carried out for dust suppression.  
• Properly tuned construction machinery & vehicles in good working condition with low 

noise & emission are being used and engines are turned off when not in use. DG 
sets to comply with emission norms & stack height regulations. 

• Construction materials are being properly stored at the storage yard with proper 
shades and covers located at the off-site. 

• Trucks carrying construction materials and debris are being suitably covered by 
tarpaulin and plastic sheets. 

• Use of mask by construction workers. 
Noise level • Enclosed/ canopy type DG sets are being used. 

• Protective gears such as ear mufflers etc. are being provided to construction 
personnel exposed to high noise levels. 
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Area Mitigation Measures 
Solid wastes • Construction wastes are being recycled and excess construction debris are being 

disposed at designated places in tune with the local norms. 
• Municipal solid wastes from construction site are being disposed at MCG designated 

dumping site through authorized vendors. 
Landscape • Appropriate landscape including plantation of evergreen and ornamental flowering 

trees, palms, shrubs and ground covers at open spaces within the complex will be 
done, which would serve the dual purpose of controlling fugitive dust and improving 
the aesthetics of the area. 

Health & 
Safety 

• Personal protective equipment (PPE) and other safety measures are being provided 
to the construction workers as per occupational safety norms to prevent accidents/ 
hazards. 

• First aid and health checkup facility are being provided at the construction site. 
 Operation Stage: 
Water quality • Sewage will be treated up to the tertiary level in the on-site STP. 

• Entire treated sewage will be reused for cooling, toilet flushing and horticulture. 
• Regular monitoring of STP effluent quality will be carried out as per norms. 

Air quality • Back up DG sets will comply the applicable emission norms. 
• Adequate stack height for DG sets will be provided as per norms. 
• Back up DG sets will be used only during power failure. 
• Regular monitoring of emissions from DG sets and ambient air quality will be carried 

out as per norms. 
Noise level • DG sets will be installed in the basement to minimize the vibration and impact on 

ambient noise.  
• DG room will be treated acoustically as per norms to control noise from DG sets. 
• Pumps, Compressors, DG sets etc. will be properly maintained for fuel efficiency 

and noise control.  
• Personal protective equipment will be provided to the maintenance staff working in 

high noise areas. 
Solid wastes • Solid wastes will be segregated into biodegradable & non-biodegradable 

components. 
• Biodegradable wastes will be composted in an on-site composting unit and the 

manure will be used for landscaping. 
• Non-biodegradable/ recyclable wastes will be disposed at MCG designated dumping 

site through authorized vendors. 
Hazardous 
waste 

• Used/spent oil from DG sets will be temporarily stored in an isolated area with proper 
marking & restriction and finally sold to registered recyclers as per HW rules. 

Rainwater 
harvesting 

• Adequate rainwater harvesting pits will be provided for collection of rainwater and 
recharge into the groundwater. 

Fire 
protection 

• Adequate fire protection facilities will be installed including fire detectors, fire alarm 
and fire fighting system as per National Building Code of India. 

• Fire fighting training & mock drills will be conducted at regular intervals as per norms 
and safety manual 

Landscape • Proper maintenance of landscape round the year including replacement of the 
decayed plants. 

Health & 
Safety 

• Adequate safety measures will be provided to the maintenance staff complying to 
the occupational safety manuals to prevent accidents/ hazards. 

• First aid and health checkup facility will be provided at the building. 
Others • The building will be provided with disabled-friendly design, timber-free construction, 

energy efficient lighting & ventilation, and control of indoor environment. 
• Undertaking all necessary pollution control measures to maintain the emissions and 

discharges within the prescribed/stipulated limits. 
 
 
Environmental Monitoring Plan 
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The environmental monitoring plan during the construction and operation phases of the project 
including attribute, number and location of monitoring stations, frequency of sampling and parameters 
to be covered is summarized in the following Tables. 
 
During the construction phase, the contractor will be responsible for the environmental monitoring under 
the supervision of site-in-charge. The operational phase environmental monitoring will be conducted 
under the supervision of Building Manager. Monitoring will be get carried out by recognized laboratories.  
 

Environmental Monitoring Plan – Construction Phase 

Attribute Monitoring Location Parameters Frequency 
Ambient Air 
Quality 

At 1 location at boundary of 
the project site. 

PM10, PM2.5, SO2, NOx 
and CO 

Twice a year or as per 
conditions of EC 

Ambient Noise 
 

At 1 location at boundary of 
the project site. 

Day and night equivalent 
noise level 

Twice a year or as per 
conditions of EC 

Ground water At 1 location nearest to the 
project site. 

As per standards Twice a year or as per 
conditions of EC 

Soil At 1 location outside the 
project site. 

As per standards 
 

Twice a year or as per 
conditions of EC 

 
 

Environmental Monitoring Plan – Operation Phase 

Attribute Monitoring Location Parameters Frequency 

DG set 
emissions 

DG stacks SPM, SO2, NOx Twice a year or as per 
conditions of EC or as 
per requirement of SPCB 

DG set noise At 0.5 m distance from DG 
enclosure/ DG room 

Noise level Twice a year or as per 
conditions of EC or as 
per requirement of SPCB 

Sewage 
Treatment Plant 

Inlet and Outlet of STP pH, BOD, Suspended 
Solid, Oil & Grease 

Twice a year or as per 
conditions of EC or as 
per requirement of SPCB 

Ambient Air 
Quality 

At 1 location (at boundary of 
the project site along 
predominant wind direction) 

PM10, PM2.5, SO2, NOx  
and CO 

Twice a year or as per 
conditions of EC or as 
per requirement of SPCB 

Ambient Noise At 1 location (at boundary of 
the project site nearest to 
adjoining residential area) 

Day and night equivalent 
noise level 

Twice a year or as per 
conditions of EC or as 
per requirement of SPCB 

 
 
Environment Management Cell 
The composition of the Environment Management Cell and responsibilities of its various members are 
given in the Table below. 
 

Environment Management Cell 

SN Level & Person Proposed Responsibility 

1. Corporate Level: 
Environment 
Department 

• Environmental policy and directions 
• Overall responsibility for environment management and decision making 

for all environmental issues 
• Ensuring legal compliance and interaction with regulatory agencies 

2. Project Level 
(Construction): 
Site In-charge of 
the Contractor 

• Environmental management & pollution control during construction stage 
• Installation of pollution control facilities and implementation of the 

conditions of Environmental Clearance and Consent to Establish 
• Environmental monitoring during construction stage 
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• Secondary responsibility for ensuring legal compliance during 
construction stage 

3. Project Level 
(Operation): 
Building Manager 

• Environmental management and operation & maintenance of pollution 
control facilities during operation stage 

• Environmental monitoring during operation stage 
• Secondary responsibility for environment management and decision 

making for all environmental issues 
• Secondary responsibility for ensuring legal compliance and interaction 

with regulatory agencies during operation stage 
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PRE-FEASIBILITY REPORT (PFR) / CONCEPTUAL PLAN OF THE PROJECT 
Expansion of Environmental Clearance for Shopping/Commercial Building on 32.36 acres (DLF 

Downtown formally known as Mall of India) at Sector 25A, Gurugram, Haryana 
 
1.0 Project Background 
 

The proposed expansion of Environmental Clearance for Shopping/Commercial Building on 32.36 
acres (DLF Downtown formally known as Mall of India) at Sector 25A, Gurugram, Haryana by M/s 
DLF Limited. The total plot area of the project is 130956.066 sqm (32.36 acres). The site is 
earmarked for development of commercial establishments as per the local development/ zoning plan. 
Main use of the building will be as shopping/ commercial building including office, retail, and 
multiplex. The project site is well connected to network of roads leading to various parts of NCR 
through SPR and NH8. 
 
The proposed building will be designed and constructed within the designated site as per the defined 
zoning plan, building bye-laws, National Building Code 2016, Haryana Building Code 2017 and 
DTCP norms. The Development Licence and zoning for the land has been granted by DTCP. The 
project will be developed by M/s DLF Limited. 
 

2.0 Salient Features of the Project 
 

SN Description Particulars Unit 
GENERAL 

1 Plot Area 130956.066 SQM 
2 Proposed Built Up Area 875074 SQM 
 3 Max Height of Building (Upto Mummy Machine rm.) 71.25 M 
4 Max No of Floors 5B+GF+15 NOS 
5 Cost of Project 3498  CR 
6 Expected Population  78926 PERSONS 
7 Permissible Ground Coverage Area (@60%) 78573.640 SQM 
8 Proposed Ground Coverage Area  74307.1 SQM 
9 Permissible FAR Area (3.5) 458346.231 SQM 
10 Proposed FAR Area  457132.640 SQM 
11 Proposed Non FAR Area 417941.36 SQM 
12 Proposed Built Up Area 875074 SQM 

WATER 
13 Total Water Requirement 3881.36 KLD 
14 Fresh water requirement  1361.17 KLD 
15 Waste water Generation   2364.60 KLD 
16 Proposed STP Capacity  3500 KLD 
17 Treated Water Available for Reuse  2128.14 KLD 
18 Recycled Water  2520.19 KLD 
19 Additional Treated water required 392.05 KLD 

RAIN WATER HARVESTING 
20 Rainwater Harvesting Potential 1456 CUM 
21 Rainwater Collection Tank (Already Constructed) 660 CUM 
22 No of RWH of Pits (Proposed) 16 NOS 
23 No of RWH of Pits (Already Constructed) 03 NOS 

PARKING 
24 Total Parking required 9167 ECS 
25 Total Proposed Parking 10416 ECS 

GREEN AREAS 
26 Required Green Area (20%of Plot Area) 26191.21 SQM 
27 Proposed Green Area (20.03% of Plot Area) 26228.15 SQM 

WASTE GENERATION 
28 Municipal Solid Waste Generation 14.23 TPD 
29 Bio Degradable waste 5.69 TPD 
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30 Quantity of Sludge Generated from STP 1050 KG/DAY 
POWER 

31 Total Power Requirement 60900  KVA 
32 DG set backup 67500 KVA 

 
 
 
3.0 Details of Parking Facilities 
 

Description Particulars Unit 

Total Parking required 9167 ECS 
Total Proposed Parking 10416 ECS 

 
 
4.0 Power Requirement, Source and Backup Arrangement 
  

Power requirement 60900 KVA 
Sources of power  Grid supply of Dakshin Haryana Bijli Vitaran Nigam Limited (DHBVNL) 
Back-up power 
supply arrangement 

Back-up DG sets of total capacity 67500 kVA (6 X 2250 + 18 X 3000 kVA)  

Stack height of DG 6 m above terrace of DG room or 30 m whichever is higher 
 
 
5.0 Occupancy Details 
 

POPULATION DETAILS 
  Total Area 

/Room/Seat 
Population  Total 

Population 
A-   Calculation of water requirement for Offices & Retails  
Office staff  2,75,890.74 10 sq.m./ person 27589 
Office visitor    15% of total staff of 

offices 
4138 

Retail Staff for Lower & Upper Ground 
floor   

76,543.84 10 % of 3Sqm/Person   2551 

Retail Visitors for Lower & Upper Ground  
floor  

76,543.84 90 % of 3Sqm/Person   22963 

Retail Staff for upper floor 93,802.71 10 % of 6Sqm/Person   1563 
Retail Visitors for upper floor  93,802.71 90 % of 6Sqm/Person   14070 
Food court 10,890.34 1.8 sq.m./ seat 6050 

    Grand Total  78926 
Note: Population projection has been done as per criteria given in NBC 2016 

 
6.0 Water Requirement, Source and Water Balance 
 

Water Calculation during Operation Stage 
 

Project  Downtown Commercial site (32.36 Acres) at Sec 25A, Gurugram.  
Total Area 

/Room/Seat 
Population  Total 

Population 
Water 

Demand 
Lit./ day 

Total 
Water 

Demand 
(in KLD) 

A-   Calculation of water requirement for Offices & Retails  
  

Office staff  2,75,890.74 10 sq.m./ person 27589 45 1241.51 
Office visitor  

 
15% of total staff of 

offices 
4138 15 62.08 

Retail Staff for Lower 76,543.84 10 % of 2551 45 114.82 
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& Upper Ground floor   3Sqm/Person   
Retail Visitors for 
Lower & Upper 
Ground floor  

76,543.84 90 % of 
3Sqm/Person   

22963 15 344.45 

Retail Staff for upper 
floor 

93,802.71 10 % of 
6Sqm/Person   

1563 45 70.35 

Retail Visitors for 
upper floor  

93,802.71 90 % of 
6Sqm/Person   

14070 15 211.06 

Food court  10,890.34 1.8 sq.m./ seat 6050 70 423.51 
Irrigation water 
requirement 

26228.15 sq.m 
 
 

 131.14 
 

 
 

Water Requirement during Operation Stage 
  

Total Domestic Flushing       

Office Staff & Retail Staff 1426.68 KLD 792.60 KLD 634.08 KLD 
Office visitor & Retail visitor 617.58 KLD 205.86 KLD 411.72 KLD 
Food court 423.51 KLD 332.76 KLD 90.75 KLD 
Irrigation Demand 131.14 KLD 0.00 KLD 131.14 KLD 
Filter backwash 29.95 KLD 29.95 KLD 0.00 KLD 
AC & DG cooling demand 1252.50 KLD 0.00 KLD 1252.50 KLD 

TOTAL 3881.36 KLD 1361.17 KLD 2520.19 KLD 
 

Water Source during Operation Stage 
 

SN Source Quantity (kld) 
1 Fresh water from municipal supply 1361 KLD 

2 Treated Water Requirement  
2520 KLD (2128 KLD from onsite 
STP+ 392 KLD additional treated 

water from nearby STP)  
 Total water source 3881 

 
 

8651191



 
Project: Approval of terms of Reference for Expansion of Environmental Clearance for 
Shopping/Commercial Building on 32.36 acres (DLF Downtown formally known as Mall of India) at Sector 
25A, Gurugram, Haryana by M/s DLF Limited. 
 Page 44 of 47 
 

 
ITHC/PRJ/22-23/72/Rev.00  Ind Tech House Consult 

 
 
7.0 Rain Water Harvesting 
 

Rain Water Harvesting Details 

Description Particulars Unit 

Rainwater Harvesting Potential 1456 CUM 

Rainwater Collection Tank (Already Constructed) 660 CUM 

No of RWH of Pits (Proposed) 16 NOS 

No of RWH of Pits (Already Constructed) 03 NOS 

 
Rain Water Harvesting Calculation 

 
RAIN WATER HARVESTING CALCULATION FOR (DOWN TOWN, 

GURUGRAN)-32.36 acre 

The capacity of tank and recharge pit is designed to retain runoff for at least 15 minutes of 
rain fall of the peak intensity. 

Peak Rainfall in one hour = 100 mm / hr 

Peak Rainfall in 15 minutes, R = 100/4 

Say, = 25 mm 
 = 0.025 m. 

Total catchment area, (Plot Area) = 130957 

Proposed Ground Coverage = 51218 

Road/Parking/Paved area = 46316 
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Green area (@ 20.03% of plot area 
as/submitted earlier) 

= 26228.15 

   
 
Total Calculated Runoff (15min peak) 

 
= 

 
1455.29 

 
Rain Water Collection Tank 

 
= 

 
660.00 

 
Rain Water Available for Discharge 

 
= 

 
795.29 

Provided Nos of Rain Water 
Harvesting Pits (Total Capacity of De-
silting Chamber + Harvesting Pit) 

 
= 

 
16 

 
  

7.0 Green Area and Number of Trees 
 
Plot area for development: 130956.066 m2 
Type of Green Area Proposed Green Area (m2) % of Plot Area 
Total green area 26228.15 20.03% 
 
No. of tree plantation required (1 tree per 80 m2 of plot area for development) = 
130956.066 m2 plot area / 80 m2 per tree = 

1636.95 

No. of tree plantation proposed 1650 
 
 
 

8.0 Sewage Quantity, Treatment, Reuse & Disposal 
   

Quantity of sewage 2364 KLD 
Collection of sewage Sewage generated during the operation phase will be collected through 

underground sewerage system (pipe drain) for treatment in STP. Separate 
storm water drainage system will be provided for rain water. 

Treatment of sewage Sewage will be treated up to the tertiary level in the on-site Sewage 
Treatment Plant of Capacity 3500 KLD (i.e., 1 no. STP 2000 KLD + 1 no. 
1500 KLD) based on MBR technology. All parameters of the STP treated 
effluent shall be maintained as per EP Rules, 1986/ CPCB standards. 

Reuse/recycle and 
Disposal of treated 
sewage 

During normal operations, there will be zero discharge, as the entire (100%) 
treated sewage will be reused and recycled for cooling, horticulture and 
toilet flushing 

Location of the STP Basement/ Underground within project site 
 
9.0 Solid Wastes Collection, Recycle & Disposal 

 
Quantity Total 14.23 TPD 

(Biodegradable: 5.69 TPD + Non-biodegradable: 8.54 TPD) 
Nature Biodegradable: Waste vegetables and foods 

Non-biodegradable: Papers, cartons, thermocol, plastics, glass etc. 
Collection and 
disposal 

The municipal solid wastes generated from the project will be segregated into 
biodegradable waste, non-biodegradable waste, plastic waste, domestic hazardous 
waste and horticulture waste in separate bins as per Solid Waste Management 
Rules, 2016. The biodegradable wastes will be composted in on-site composting 
unit and the manure will be used for landscaping. The segregated non-
biodegradable/ recyclable wastes will be disposed at MCG designated site through 
authorized vendors as per local norms. 
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Recycling Recyclable wastes comprising paper, plastic, glass etc., will be disposed at MCG 
designated site through to authorized vendors. 

 
10.0 Energy Conservation Measures 
 

Energy Efficient Features and Energy Conservation Measures:  
• Maximum utilization of natural light 
• Energy efficient LED Lighting for entire development 
• Use of solar lights in common areas 
• Appropriate design to reduce heat gain and loss 
• Roof-top thermal insulation, and U-value of roof and external wall as per ECBC 
• Low U-value and low solar heat gain co-efficient (SHGC) for glazing glass as per ECBC 
• Window-to-Wall Ratio shall be as per ECBC 
• Energy efficient high COP water cooled chillers for HVAC system with CFC free refrigerant 
• Energy efficient motors for AHUs, ventilation fans and cooling towers 
• Variable speed pumping system for chilled water distribution system 
• Selection of high efficiency fans for air handling units and ventilation system 
• Cooling tower selection for minimum drift and noise level; energy efficient motors 
• Power factor shall be maintained 0.95 or higher to reduce electrical power distribution losses 
• Use of timers and photoelectric sensors to switch ON/ OFF external landscape & facade lighting 
• Transformers shall have minimum no load losses as compared to conventional transformers 
• Pumps & equipment selected for energy efficient operation. 

 
Use of Solar Energy 

Solar photovoltaic 
power panels 

Solar photovoltaic power panels of minimum (3% of the sanctioned load as per 
the HAREDA norms). 

 
 

Energy Efficient Building Materials: 
• Use of ready mix concrete containing fly ash or PPC which contains fly ash 
• Use of PPC (which contains minimum 15% of fly ash) in mortar and plaster 
• Use of PPC or fly ash based paving blocks/ tiles and pre-cast elements 
• Composite wood products such as hardboards, block-boards, plywood etc. made from recycled 

wood scrap & dusts. 
• Fibrous gypsum plaster boards made from industrial wastes 
• Finished concrete flooring, ceiling tiles, ceramic tiles etc. which are made from low embodied 

energy products & recycled materials or from resource efficient finishes  
 
11.0  Fire Protection System 
 

Fire fighting and emergency plan will include: 
• Fire detection and alarm system 
• Fire signage & fire exits in the building 
• Public address system and designated assembly area 
• Fire fighting system including fire water tanks, pumps, hydrants & fire extinguishers 
• Training and mock drills for fire fighting crews as per norms 
• Emergency plan booklet for fire including phone numbers 

 
12.0 Environmental Management Plan 
 

Proposed Environmental Mitigation Measures 

Area Mitigation Measures 
 Construction Stage: 
Water quality • Toilet and drinking water facilities for construction workers has been provided by the 

contractor at the construction site to avoid unhygienic condition at site. 
• Sewage from toilets at construction site are being collected in a sump and disposed 

HUDA STP through authorized tankers. 
Air quality • Barricades of sufficient height all along the project boundary has been erected to 

8681194



 
Project: Approval of terms of Reference for Expansion of Environmental Clearance for 
Shopping/Commercial Building on 32.36 acres (DLF Downtown formally known as Mall of India) at Sector 
25A, Gurugram, Haryana by M/s DLF Limited. 
 Page 47 of 47 
 

 
ITHC/PRJ/22-23/72/Rev.00  Ind Tech House Consult 

Area Mitigation Measures 
prevent dispersion of dust and noise 

• Regular sprinkling of water on roads and vulnerable areas of the construction site is 
being carried out for dust suppression.  

• Properly tuned construction machinery & vehicles in good working condition with 
low noise & emission are being used and engines are turned off when not in use. 
DG sets to comply with emission norms & stack height regulations. 

• Construction materials are being properly stored at the storage yard with proper 
shades and covers located at the off-site. 

• Trucks carrying construction materials and debris are being suitably covered by 
tarpaulin and plastic sheets. 

• Use of mask by construction workers. 
Noise level • Enclosed/ canopy type DG sets are being used. 

• Protective gears such as ear mufflers etc. are being provided to construction 
personnel exposed to high noise levels. 

Solid wastes • Construction wastes are being recycled and excess construction debris are being 
disposed at designated places in tune with the local norms. 

• Municipal solid wastes from construction site are being disposed at MCG 
designated dumping site through authorized vendors. 

Landscape • Appropriate landscape including plantation of evergreen and ornamental flowering 
trees, palms, shrubs and ground covers at open spaces within the complex will be 
done, which would serve the dual purpose of controlling fugitive dust and improving 
the aesthetics of the area. 

Health & 
Safety 

• Personal protective equipment (PPE) and other safety measures are being provided 
to the construction workers as per occupational safety norms to prevent accidents/ 
hazards. 

• First aid and health checkup facility are being provided at the construction site. 
 Operation Stage: 
Water quality • Sewage will be treated up to the tertiary level in the on-site STP. 

• Entire treated sewage will be reused for cooling, toilet flushing and horticulture. 
• Regular monitoring of STP effluent quality will be carried out as per norms. 

Air quality • Back up DG sets will comply the applicable emission norms. 
• Adequate stack height for DG sets will be provided as per norms. 
• Back up DG sets will be used only during power failure. 
• Regular monitoring of emissions from DG sets and ambient air quality will be 

carried out as per norms. 
Noise level • DG sets will be installed in the basement to minimize the vibration and impact on 

ambient noise.  
• DG room will be treated acoustically as per norms to control noise from DG sets. 
• Pumps, Compressors, DG sets etc. will be properly maintained for fuel efficiency 

and noise control.  
• Personal protective equipment will be provided to the maintenance staff working in 

high noise areas. 
Solid wastes • Solid wastes will be segregated into biodegradable & non-biodegradable 

components. 
• Biodegradable wastes will be composted in an on-site composting unit and the 

manure will be used for landscaping. 
• Non-biodegradable/ recyclable wastes will be disposed at MCG designated 

dumping site through authorized vendors. 
Hazardous 
waste 

• Used/spent oil from DG sets will be temporarily stored in an isolated area with 
proper marking & restriction and finally sold to registered recyclers as per HW rules. 

Rainwater 
harvesting 

• Adequate rainwater harvesting pits will be provided for collection of rainwater and 
recharge into the groundwater. 

Fire 
protection 

• Adequate fire protection facilities will be installed including fire detectors, fire alarm 
and fire fighting system as per National Building Code of India. 

• Fire fighting training & mock drills will be conducted at regular intervals as per 
norms and safety manual 
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Area Mitigation Measures 
Landscape • Proper maintenance of landscape round the year including replacement of the 

decayed plants. 
Health & 
Safety 

• Adequate safety measures will be provided to the maintenance staff complying to 
the occupational safety manuals to prevent accidents/ hazards. 

• First aid and health checkup facility will be provided at the building. 
Others • The building will be provided with disabled-friendly design, timber-free construction, 

energy efficient lighting & ventilation, and control of indoor environment. 
• Undertaking all necessary pollution control measures to maintain the emissions and 

discharges within the prescribed/stipulated limits. 
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PROJECT SITE  LOCATION ON GOOGLE EARTH

Project site Coordinate 28°30’07.97” N, 77°05’43.02” E

Project Site
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500 mts Buffer Map of Project Site 
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10 km Radius Topomap 
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Water Balance Diagram 
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WATER BALANCE DIAGRAM

Total waste 
water : 2364 

KLD

Proposed 
STP: 3500 

kld

Office Staff & Retail Staff 
flushing : 634

waste water : 713 kld

waste water : 634 kld 

waste water :  185 kld 

Treated Water 
: 2128 kld

Total fresh 
water 

demand: 
1361 kld

waste water : 412 kld

waste water : 91  kld 

Treated  water required: 
2520 KLD (2128 KLD from 

onsite STP + 392 KLD 
additional treated water 

from nearby 

Treated 
water 
reuse : 

2520 kld Food Court flushing: 91 kld

Total water 
demand : 
3881 kld

Office Visitor & Retail Visitor fresh : 
206 kld

Gardening:  131 kld

Office Staff & Retail Staff Fresh 
: 793 kld

AC & D.G cooling : 1252 kld

Office Visitor & Retail Visitor 
flushing: 412 kld

waste water :  299  kld Food Court fresh :  332 kld

waste water :  30  kld Filter Back Wash:  30 kld

ZLD

Additional treated water: 392  
KLD treated water to be 

sourced from nearby.
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NOC for Height from Airport Authority of India 
(AAI) 
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Copy of Forest NOC 
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Forest Department, Govt. of Haryana
Office of Dy. Conservator of Forests, Gurugram

Forest Complex, Sohna Road, Near Court, Gurugram, Ph. o1-24-2655401

No.: I (G-€r)
To,

M/s DLF Ltd.,
Gateway Tower (5tn Floor), DLF City, Phase-lll,
G urug ram-1 22002, H arya na

Sub.:  Clar i f icat ion regarding Appl icabi l i ty of  forest laws on
located at v i l lage Nathupur Distr ict  Gurugram.

Dated: <f t l l f_

Non Forest land Appl ied by Sh M/s DLF Ltd.,  land

Applicant M/s DLF Ltd., Gateway Tower(S'n Floorl, DLF City, Phase-llt, Gurugram-'122002, Haryana
letter no. Ni l  dated 29.12.2017 made a request in connect ion with land measuring 42.29 Acres having Khasra No.
8 , 9 ,  1 0 ,  1 1 , 1 2 ,  1 3 , 1 4 , 1 5 ,  1 6 ,  1 8 / 1 , 1 9 , 2 0 , 2 1  , 2 2 , 2 3 , 2 4 , 2 5 , 2 6 , 2 7 , 2 8 , 2 9 , 3 0 , 3 1 1 1 1 1  , 3 1 1 2 , 3 2 , 3 3 , 3 4 , 3 5 , 3 6 ,
424,4251112,42611,427,  42711,428,429,430min ,  431,432,436min  loca ted  a t  v i l lage  Nathupur  D is t r i c t
Gurugram. Appl icant made a proposal to use this land for Proposed Shopping/Commercial  Bui lding "Mal l  of
lndia" Purpose. In reference to the information provided by the User Agency in form of facts/  Maps & GPS Co-
ordinates and subsequent verification of the providecl facts with the available official records & Geo-referencing
done of the cc-ordinates provided by User Agency on Google Earth the fol lowing is made clear that:-

a) As per records avai lable above said land is not part  of  not i f ied Reserved Forest,  Protected Forest under
Indian Forest Act,  1927 or any area closed under sect ion 4 & 5 of Punjab Land Preservat ion Act,  1900.

b) l t  is c lar i f ied that by the Not i f icat ion No. S.O.B/P.A 21190015.412013 dated 4th January,2013, whole
Revenue Estate of Gurugram is not i f ied u/s 4 of PLPA 1900 and S.O.B1/PA.2i1900/5.3/2012 dated 19th
December, 2012 uls 3 of PLPA 1900. The area is however not recorded as forest in the Government
record but fel l ing of any tree is str ict ly prohibi ted without the permission of Divis ional Forest Off icer,
Gurugram.

c) l t  is c lar i f ied that by the Not i f icat ion No. S.O.B/P.A 2119Q015.412013 dated 4th January,2013, whole
Revenue Estate of Gurugram is notified u/s 4 of PLPA 1900.anot recorded as forest in the Government
record but felling of any tree is strictly prohibited, without:i@ permission of Divisional Forest Officer,
Gurugram. , : r , : , ' '

d) lf approach is required from Protected Forest by the .u*ifd y, the clearance/regular izat ion under
Forest Conservation Act 1980 will be required. Without priqr
Forest land for approach road is strictly prohibited. M/s

ce from Forest Department,  the use of
. ,  whose land is  located at  v i l lage

Nathupur Distr ict  Gurugram must obtain clearance as nder Forest Conservat ion Act 1980

e) As per the records available with the Forest Depaitfierifl iffim, the area does not fall in areas where
plantatrons were raised by the Forest Department under Aravalll prolect.

f )  Al lother statutory clearances mandated under the Environment Protect ion Act.1986. as per the not i f icatron
of Ministry of Environment and Forests,  Government of India, dated 07-05-1992 or any other AcVorder
shal l  be obtained as appl icable by the project proponents from the concerned authori t ies.

g) The project proponent wi l l  not v iolate any Judicial  Order/  direct ion issued by the Hon'ble Supreme CourV
High Courts.

h) l t  is c lar i f ied that the Hon'ble Supreme Court has issued various judgments dated 07.05.2002,29.10.2002,
16.12.2002,18.03.2004, 14.5.2008 etc.  pertaining to Araval l i  region in Haryana, which should be complred
with

i)  The aforesaid clar i f icat ion is for the facts/ locatron maps/GPS Co-ordinates provided by the user agency.

GPS Co-ordinates:-

{ i )  280 30 '15 .88"  N 77o os '42 .24 'E  ( i i )280 30 '12 .41"  N 77o 05 '  48 .01"  E

( i i i )  28030 '08 .41"  N 770 05 '46 .24"  E  ( i v )28030 '07 .37"  N 770 05 '49 .82"  E

(v) 2Bo 29' ,  59.37" N 770 05'43.33" E (vi)  280 30'  06.59" N 77o 05'  35.12" E

Place Gurugram

Endst.  N o.

Gurugram

A copy is forwarded to:-
1 Conservator of Forests.  South Circle,  Gurugram for kind information.
2  D . G , T C P , C h a n d i g a r h S C U T l - 7 5 z n d  F l o o r , S e c - 1 7 C  C h a n d i g a r h f o r k i n d i n f o r m a t i o n
3. Distr ict  Magistrate, Gurugram w r t .  his let ter no. 358/MB Dated 13.01.2017 for ktnd information
4 Guard Fr le

Dated:

s-d ---
Dy. Con-efuator of Forests,
Gurugram
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Copy of Aravalli certificate 
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.  
Genuness 14

iq-n,
sqlgfrT, U6fl-q I

tEr q,
M /S DLF Limited
GatewaY Tower(5th Floor),

DLF CitY, Phase-ll l ,
G u r u g r a m - 1 2 z 0 0 2 .  . l , l _  , . - )
+qim o I /qq'fi tr{iq |Ylel l>c4Y

ffi:- Report of the Tehsitdar Gurgaon through the office of DC that

t h e t a r i d o f t h e p r o j e c t d o e s l o t f a t l u n d e r M o E F A r a v a l i
Notification S.O. 319(E) dated 7th May 19922 NOC Forest and

Aravalli certificate foi'proposed shopping/commercial Buitding
,,t*ati of lndia" in Btock-V, titF City Phase-lll, Sector-25A, Vitlage

NathuPur, Gurgaon, HarYana'

sqnffi ffi q{ eilq-+ qrtlqr qd + r{q{ fr t

Frq+fi qTqd q tslTq-+ qTefur q;t q{ qq flqt-f,q ERT n-dfrf,qi{, u5{H

q sq fi TirqFb, UsqTq fr R!t-c fr T$ | q] R-q n+n t r

ildfif,ER, UF-nTq i oTqi wi Frnqi 1933/fr0+0 F{rd 28.08 -20t7 fr

Rfr-c et-gqT{ qYfl qreg{ il60 q fil-fl Ubqq + {<ti q q{RT q0 a(o-a-o)'

s(o-re-o), r+(o-s-o), rs(o-ra-o), rt,zz(o-tr-o), +z+(z-n-o), +ro(t-o-o),

zr(o-rz-o), zz(o-t+-o), z:(o-rs-o), zs(o-r-o) d lqd frosoosqo frq e-+oqt

Rfrk q q{Rr q0 18/1(0-s-10), rs(o-rr-o), zo(o-z-o), +zz(o-ra-o) fr td

*ognosqo RFls q q{RI q0 ro(z-o-o), rr(r-r-o), rz(r-z-o), r:(o-o-o)'

ro(z-s-o), 24(0-1s-0), zo(r-ra -o), t-t(z-13-0), zs(:-s-o), 2e(1-1s-0), :o(z-r:-o),

rz(z-ra-o), :s(s-ra-o), s+(a-ro-o), ls(s-z-o), :o(+-re-o), 42s /t tz(z-s-tt),

426/t(2-4-o), +za(o-rz-o), 42s(1-0-0), +lo(s-s-o), +:t(o-to-o)' 432(1-6-0),

427/L(o-6-0) d ffi gyo*osso i.TE ire-{ RFr-s q q{RI q0 31 /r/L(0-r3-0) +

{fi-q Rio, rtfrfl tqn, gt< pu, n*n gwr garl e-f,fi{ Rie 5* rtqRq HETt{Fr +

qt-q q(fr{a t r Frqd qfft Ti Rme F-Sq'R ffi qfl-{ }:-

1. sqtfi €nil-fi ftHrzF 07.0s.rss2+ qlEffian + or-gql-{ er{T-qft Hd q € tr

2. FHm 07.0s.rssz + nEffi?lq fr 5d a vran Frfld €-+lq-d,zq+-q€ il{ sfr

fi en-il-fi fr frH qfi fi iI gqBq q6lg-{rsr-fi6-s-Eiqs fiae qT 6-q € €

- l

Q I
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3.fu 07.0s.1ss2 + frEffien fr $ q sqqm fu-dr rq{r-q

8,9,10,11,I2,L3,L4,I5,16,t8/t,24,25,26,27,28,29,30,31 /I/L,3t/2,32,33,34,35,

36,424,425 /I /2,426 /L,427 ,427 /!,428,429,430,43I,432,436 +1 fuTq t{

Wfuq firf,tfr t r qrru qo 1e +1 fus qfls lee1 dr d 2016 d-d ciq{

+-frq q qfts 2016 f,T €rf, tt gqfuq t r q q{Rr q0 22,20,2r,23 ft1 frH

qtm 19e1 f,T 2011 d-s ciq-{ +-fiq q qftw 2011 dr ETf, t{ qqh-{ t I

+. qFln HelqT w{ t saf-i T$ emfr q{RI q0 8,9,10,1r,L2,r3,L4,Ls,L6,L8/I

,24,25 ,26,27 ,28,29 ,30 ,3I / I / L,3t /2,32,33,34,35 ,36,424,425 / L /2,426 / r,427 ,4

27 /r,428,429,430,43L,432,436 fr-fld ildq-f, dI 6tcl mfr fr eIrrRIkT

toz{qqo tezqr{ qfuqTnrrr Rrq ft1 qdfuqd rfr {& t r qsrt qo 18 q

zz fr Tf,fuTf, q.'qB-{ 199s-96 n+ qq-{fl +t q-ofuq-o q 18 q0 q{Rr q{

sm qqT tsilR I ftffiw q q{Rr q0 22 q{ {FFfq etTR' t{ qwqrq

+rRE € t r qH-+ qK q-{+T( q0 rc87 n-{fr-f, qdfu{d q{ q{Rr q0

ta(o-ro-o) +r tn qFT + sffi m, Fft geqn sftqfr srRqT Rrqr

rfi-tTq qrcffrrq qi q qT-+1 R + qqrr( € q-qoro qo 1688 +q w ffi

qqr eTrR i gwr qrEq qffi q-afrr Ri€ +1 1/3 q-{ tq or Rqr q {trnd q0

rgog oofrq q{ q{R[ q0 ro,rr(o-s-ro) ffi gEqT qrEq q q{Rr q0 tB/2

f+ErT 0-10-10 il-q qqqf, + R t ':nqT r wfr q-E FtrDlcr no 267t iq w

ffi gEqT qreq i M Sowogqo RRls +1 erril qo ra,rr(o-s-ro) du

w Rqr q-fr !-fl{ q{Rr lo zz(o-t+-o) w {.mntd q0 rsz+ il{ft.f, qf,fuq-d

T{ {-qEfq enR qrcorq qi q q-{frr-f, q0 1826, 1827, L832, 1833, tet+ Aq

fr M Sowoqqo orsRrT go-s +-fl.{er-{ frfr& qlfu6 q-fr t I dprr il<znir

no 2643 d0q0 w qd Sogoowo dq sqdqd Rfrts qrRs q-fr t r

s. sqtffi sRr-fr q-{ Tdrk{ qqrq{ HcT 200s-oo * qrqT +frq-f, q ffi S

qTTfiq qF{rifiT qr st$ *e {flq € t r
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Dy. conservator of Forests, Gurugram i €4q-i flqtf,q * qd 66 967-

7o-c Dated o8-07-zot7 + ERT fuqT t fu Appticant M/s DLF Ltd. Gateway

Tower(Sth Floor), DLF City, Phase-l l l ,  Gurugram-L22OO2, Haryana letter no' Nil

dated 29-12-2016 made a request in connection with tand measuring 42'29 Acres

having Khasra No.  8,9,10,  11,12,13,14,15,16,18/1 '19 'ZO'21 'ZZ'73 '24 '25 '26 '27 '28 '29 '

30,31/  1 /1,3117,32,33,34,35,36,474,425/1/7,426/1,427,427/1,428,429,430min,431,432

,436min Land tocated at vil,tage Nathupur, District'Gurugram. Appticant made a

proposal to use this tand for Proposed Shopping/commerciat Buitding "Mat[ of India"

Purpose. In reference to the information provided by the user agency in form of

facts/maps & GPS co-ordinates and subsequent verification of the provided facts with

the avaitabte officiat records & Geo-referencing done of the co-ordinates provided by

user agency on Googl,e Earth the fotl,owing is made ctear that :-

A) As per records available above said land is not part of notif ied Reserved Forest, protected

Forest under Indian Forest Act, 1927 or any area closed under section 4 & 5 Punjab Land

Preservation Act 1900.

B) |t  is c|arif ied that by the Notif ication No. S.o 8lP,^/2l lgools 412013 dated 04-01-13

whole Revenue Estate of Gurugram is notif ied u/s 4 of PLPA 1900 and s'o

8I/PAl2l1,goo/s.3/2o12 dated 19-12 -t2 u/s 3 of PLPA 1900' The area is however not

recorded as Forest in the Government record but fel l ing of any tree is str ict ly prohibited

without the permission of Divisional Forest off icer'  Gurugram'

c) l t  is clari f ied that by the Notif ication No. s.o 8lP.Al2l l lgools 412013 dated 04-0L-L3

whole Revenue Estate of Gurugram is notif ied u/s 4 of PLPA 1900' anot recorded as

Forest in the Government record but fel l ing of any tree is str ict ly prohibited without the

permission of Divisional Forest off icer, Gurugram

D) lf  approach is required from Protected Forest by the user agency' the

clearance/regularization under Forest conservation Act 1980 wil l  be required without

. prior clearance from Forest Department the user of Forest land for approach road is

str ict ly prohibited. M/S DLF Ltd. whose land is located at Vittage

NathupurDistr ict Gurugram must obtain clearance as applicable under Forest

Conservation Act,L980'

E) As per the records available with the Forest Department Gurugram the area does not fal l

in areas where plantations were raised by the Forest Department under Aravali  project '

F) Al l  other statutory clearances mandated under

per the not i f icat ion of Ministry of Environment

O7-05-tgg2 or any other Act/Order shall be

the Environment protect ion Act 1986, as

and Forest,  Government of India dated

obtained as appl icable by the project

proponents from the concerned authori t ies'

G) The project proponent wi l l  not v iolate and Judicial  order/Direct ion issued by the Hon'ble

SuPreme Court/High Courts '

9051231



H)

r)

Genuness L7

l t i sc |a r i f i ed tha t theHon ,b |eSupremeCour thas i ssuedva r ious judgemen tda ted0T-05 -

2oo2,29.10-2002,I6-t2-2oo2,18-03-2004,14.05-200setc.pertainingtoArava|iregion

in Haryana, which should b e complied wlth'

Theaforesaidc lar i f icat ion is for thefacts / |ocat ionmaps/GPSCo-ord inatesprov idedby

the user agency'

GPS Co-ordinates :-

(i) 280 30' 15'88" N 770 05' 42'24" E

(i i )  280 30'  !2.4!"  N 770 05'48'01" E

(iii) 280 30'08.41" N 770 05' 46'24" E

(iv) 280 30' 07 '37" N 770 05' 49'82" E

(v) 280 29' 59'37" N 770 05'43'33" E

(vi) 280 30'06'59" N 770 05' 35't2" E

tt  sfratt  be the responsibi l i ty of  user agency/appl icant

permissions under var ious Acts an'J Rules appl icable

a utho rities/dePa rtme nt'

sq {q {iltrfr, UFmq dr f{fie ergw{ qFta ffidT d '

r)

3Tfl: f,-dfif,fl, u6TIq 
q

e r { -q f iMqT f i eTAEr

to get necessary clearance/

if any, from the resPective
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Assurance for power supply from DHBVN 
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DAKsx{[N I{"eRy.dhNA. BldtL[ Vrr&ruu uue^eM
( A Govt. d Haryana Undottaking )

M/s DLF City Centre Ltd.
Bfock-V, DLF City, phase_lll,
Sector-25A, Gurugram.

Memo No. Ch- 3 L /DGR-26 Dated: | 2^tOgtzoft
sub: Assurance certificate of DHBVN for electrical load requirement of ,,shopping /commercial Building on 32.36 acres site (Mall of India) in Btock-v, DLF city,Phase-lll, Sector-25A, Gurugram.

Refer your letter No. Nil dated 11l}gl2}1g.

It is here by assured that the power requirement of tentative load of 2g310 lov shall
be considered form the nearest s/stn. at the time of actual requirement as per DHBVN
Norms' However voltage level wifl depend upon the nearest S/Stn at the time of
requirement of road subject to the foilowing conditions.

1. subject to avairabirity of power and infrastructure.

2' Necessary charges will be got deposited by you as per Nigam instruction andcompliance of all other instructions of Nigam will be ensured as per standinginstructions of Nigam / HERC Regulations.

3. The necessary infrastructure wiil be rayed by you at youacost.

4' The validity of this letter will be for a period of maxiryium one year from date of its
issuance as per sales instruction No.7t2o18 circulated by sE/comml, DHBVN,
Hisar vide Memo No- ch-7lsE/commuR -17l38olF-21 dated 16tlgt201l.
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Assurance for Water Supply from GMDA 
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Renewal of Licence issued by the competent 
authority 
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Scan copy of DD 
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Copy of BOR 
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NABET Accreditation letter 
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Approved Zoning Plan  
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Petrol Pump near DLF Building 5, Cyber City

Metro line passing over 
petrol pump
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